
NTRA L ADMINISTRATIVE rFRIBUNAL 
ERNAKULAM BENCH 

OA 29, 6.7, 8.7, 113, 126, 137, 181, 212, 266, 28, 
269,277,.281,.299, 300, 301, 302, 303, 31.9, 325, 
326,327  , 328,  3.29, 331, 3.33, 3.44, 345, 346, 347, 
348, 350, 3.51, 352, 353, 354, 355, 35, 357, 358, 
359, 362, 363, 364, 366,368, 369, 370, 37l,372, 
3.73. 1  380, 381,384. 386, 38.8, 390, 392, 393,394, 
39, 400, 404, 406, 413, 42.3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 79!, 822, 88,0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of2013. 

l'hursday, this the 6th1  day of March, 2014 

CORAM: 
Hon'b!e Mr.Jtistice A.K.Basheer, JUdicial Member 
Hon'ble Mr.K.George Joseph, Administrative Member 

0A29/2013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, 1<1 Itan island, 
Union Territory of I akshadweep-682 558 

1'.1'.Laiheef 
S/o Attcka 
'ihiruvathapura, Ki tan Island, 
Union 'I'crritory of Lakshadwep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Applicants 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi ls!and-682 555 

- 	TTTf 

(1gcr 
4' 	 1tan ks:Ia 

•'•.',." 	/'-.- 

/r4 / 

rSon 
/eep) Panchayath 
d, Union 1'erritory of Lakshadweep-682 558 



4. 	The Executive Officer 
Vi lIáge .(ieep) Panchayath 
Kiltan Island, Union Territory of[ akshadweep-682 558 

5 	The 'Principal 
Govérnrnen.t'Senior Secondary School 
K.i Itan Island. 
UniOn Territory of Lakshadweep-682 558. 

(By Advpcate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

Respondents 

0A67/2013. 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Jnion Territory ol Lakshadweep-682 558. 

2 	Maisha 'I 
Sb Kidavu Komalarn 
Thenakkal House, Ki ltan Island 
Urion Territory of Lakshadweep-682 558. 

AbdüllaA.P. 
S/o Khalid 
Alimapura, Kiltan Island 
Unjon Territory of Lakshadweep-682 558. 

Rai 
5/0 ;  Syth Koya 

• 	 Pu1h1athkla 111am, Kiltan Island 
• 	 Unkn Tritory of Lakshadweèp-682 558. 

Sayd Muhammed Koya C.H. 
SboMuthukØya 
Châmayath House, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Rafeek Khi H.M. 
Sb Abdul Rthrnan 
Aliyar F-1ouse, Kiltan Island 

\Union Ieiiitory ofl akshadweep-682 558 

(By A4\,c4e Mr habu Steedharan) 

I 	• 	 Versus 

Applicants 
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Union Territory of Lakshadweep represented by 
th Administrator, Kavarathi Island-682 555 

Thëidtot of Panchayath 
Unioi 	tory Terri 	of Lakshadwep 
]Kavá'athi Island-682 555 

The Chairperson 
Village (Dveep) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union TerritQry of Lakshadweep-682 558 

By Advote,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

0A87/2013 

I. 	Abdul SalamP.P., age 43 
S/oSaidrnuhammed 
Putliyapura, Kiltan Island 
Lák shad weep. 

2. 	Sjidj<han,age33 
So$.iârnrned 

Kiltan Island 

(By AdcaiéHVIr.Pratap Abraham Varghese), 

Versus 

The Administrator 
Uion Territory of Lakshadweep 
Kavarathi -682 555 

T'kDirector,  Department of Science & Technology 
hatheep Administration, 
itfIand7682 555 

:1 

3. idl Officer 
rfotnvironment Warden 

OEnvironrnent and Forest, 
Kjltan Island, Lakshadweep-682 558 

Xv 

4 	\i ehaiiperson, Village (Dweep) Panchayath 
KtanSIsland, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



H 	
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(By Aiv;ocate: 	(Mr.S.Radhakrishnan (RI2 & 3) 
(Mr.R.Rarndas - R4) 

4. 	OA.113/2013:. 

1: 	Mthuko.ya T.P. 
Sb lidave Haji 
Thiruvathapura, Kiltan, Lakshadweep 

2 	Wib P.  
Sid Jbiahirn Haji 
Paridaia, Kiltan, Lakshadweep 

Yaèbob P.K. 
S/o,:Subair.A. 
Punnaldad, Kiltan, Lakshadweep. 

AliIoharnffied 
S/o Attaka, Al iyar, Ki itan, Lakshadweep, 

KUhhikoa AP. 
SidSayed Muhammed P.K. 
Aiakkalapura, Kiltan, Lakshadweep 

6 	bdu11a A 
sid IK'ç1ave T P 
Alicon Kiltan, Lakshadweep 

7 	/lunavvai 
Sb Shaik K K , Palliyachetta, Kiltan, Lakshadweep 

8 	Sathai C H 
S/dMohdiiiñe.d P. 
Chadipuia, I<ijtan, Lakshadweep 

Lf  9 	1aheernP' 	
1 

S/ Mo11rnied V, 
a1dodt Kiltan, Lakshadweep. 

iO 	Lh-&ed-  PT 
Kui Haji, Pat lithithiyoda, 

Kiltn, L'akshadweep 
	

Applicants 

(By Adocte Ms Daisy I Daniel) 

Versus 
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.. 1. 	Ihe Administrator 
1Jnin Territory of Lakshadweep 
Kavarathi.-682 555. 

2 	Ihe Chan pet son 
Village (Dweep) Panchayath 
Klta-682 558 

3 	1 he Employment Officet 
• 	 . IaarathiJk:shadweep682 555 

Director of. Panchayath 
Department of Panchayath 

• 	 . Iavarathi— 62 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan — 682 558 

• 	 6. 	1-lorticultural Assistant 

• 	• 	Village (Dweep) Panchayat, Kiltan-682 558. 	Respondents 

(By Adv.octe: Mr.S.Radhakr1shnan-R1 ,3,4&5) 

O 126/2013 

AsadullaK.C. 
S/oYousuff 
Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M,. 
S/o Ambukoy 

Island 
LiF6fL.sld;Iweep-682 558 

NaàiK. 
S/o Mohammed 
IomalarnKi1tan Island 
1JT,p4kshdadweep-682 558 

Slecrn PP. 

1 	Sb ITlamsa 
Thithenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

Rcck P P 
I 	bohadan 

1 	I" I I 	 • 	- 	 .. 

P,u1athpl.ra Kiltan Island 
1 1 	 5Trofälshdadweep-682 558 

\ 	•- 	r 	is'. 

-4 
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6. 	1yr;K.P.. 
Sb Pukoya 
Kattârnpally, Kiltan Island 
UT ot'Laksh4a1weep-682 558 

7 	Ab&il Kasim P V 
S/b. Muneer 
Pntàhwèli,. Kiltan Island 
UT of Lakshd8dweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

App! i cants 

Versus 

I. 	Uion Territory of Lakshadweep represented by 
tlie Administrator, Kavarathi Island-682 555 

tFe tftèctor of Panchayath 
Unipn Trtory of Lakshadweep 

Vàrát Island-682 555 

The Chairperson 
Vi.11ae (weep) Panchayath 
K.iltan Island, Union Territory ofLakshadweep-682 558 

The Executive Officer 
\Iil1ae (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

The nvironiiet Warden 
Departm:ent 'ofEnv ironment and Forest 
Zon1.Office, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2,4 & 5) 

OA 137/2013 

I. 	Jalaludheeri K.K. 
Sbo Shaik Poovalap 
1?opvalap-Icuse, Kiltan Island, 
liT f Lkladweep-682 558. 

_• _ •,..I 
• 	 --- 	 •••• 	 ,.• 

'0•' 	
I? 

• 2. 	rt,l lslm:C.II. 
7 	• 	•. 

i<qsIiyo, Kiltan Island, 
UI èfLakshad'eep-682 558. 

• 	 • •• 	
L 

• 	 •• 	.,• 	 - 	/ 

/ 
- -S 

I , . 
• 	

I 
• 	 . 

Respondents 
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IbiathullaTK 
S/p darred 
tlnkakHouse, Kiltan Island, 
UT of Uakshadweep-682 558 

• 	4. 	Ahëra!iA.P. 
Sb 5)/ed Mohammed 
ArakaJapdra House, Kiltan Island, 
UT of Lakshdw.eep-682 558. 

ismail I 
S/o Yusui 
Thollyoda I-louse, Kiltan Island, 
UT of Lakshadweep-682 558. 

SyedMphammed Koya K.P. 
J. 

S/6 Mohammed 
Kanjipura I-lOuse, Kiltan Island, 
I.JT. of Lakshadweep-682 558. 

Kasinkoya C.H. 
Sb Muthukoya 
Ammipi.iia 1-louse, Kiltan Island, 
U1' of Lakshadweep-682 558. 	 Applicants 

(By Adv.octe: Mr. Shabu Sreedharan) 

Versus 

Union Teiritoiy of Lakshadweep represented by 
Ra6 Adniiiistiator, Kavarathi ls!and-682 555 

	

2. 	]he frectorfPanchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

e çhaii 

	

pson. 	"Fh* n 
Village Iwep) Panchayath 
I.ilt rstnd,LJnion Territory of Lakshadwcep-682 558 

	

4. 	The 	ctiOfficer 
Vil1a (DVee Panchayath 
Ki:ltarslaiiimion Territory ofLakshadweep-682 558 

	

• 	
.. 	I 

i1h.e Assistant lngineer 
Sub Division 

- KNta,Island 

0 	r9Ferritory of Lakshadweep-682 558. 	 Respondents 

•0 	 • 

• • 0 	 • 	 ............ 



8 

(By Advocate Mi SRadhakiishnan (R1,2,4 & 5) 

7 	OA 181/2013 

Sadakathulla A, age 38 
Sb Kunhi Aharnmed 
Ajnad House, Kiltan Island 
La k s 11 ad wee p 

2. 	Naia6;1i.aP.T.,:age  26 
Sb Kunhi 
Pa1:lihithiyodaHouse, Kiltan Island 
Lkhadweep 

(By Advocate: Ms.Dahisy I. Daniel) 

Versus 

The Administrator 
Qiion Territory of Lakshadweep 

vaiath-682 555. 

The Chairperson 
V,i1lag(Dweep) Panchayath 
1iltiai 	'58 

- 	-J 

i 	P bi anchayatyat 
of Panchayath 

Ka'arathi-682 -558. 

(By Advocate: Mr.S.Ràdhakrishnan (R1& 3) 

8. 	O.A No. 212/2013 

PP. l-Iavvabi, W/o. Abdul Salam 
Labourer, Agriciiltural Department, 
Aâti Ilan'd, Residing at Pallipuram I-louse, 

-Triitr of Lakshadweep, 
AgàilsIaiid1 

Mr( Jaju Babu) 

' I- - 

-'•..- 	 .4;. i Versus : 

I 	I heDu?ctoi  of Agriculture 
-' 	• 

 
Uni6n ,! erritory of Lakshadweep 

• ;__...........Kadtti Isln - 682 555. 

• 

. 

Applicants 

Respondents 

App1 i cant 
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I. 
Union TerritorS' of Lakshadweep 
Kavaratti Ind -682 555. 

(By Advocate W. S Radhakrishnan) 

9 	0A266/2013 

SabfrAli.I( 
Kuriyathioda: House, 
Kiltan Island. 

C.P. F•iroz 
Chemrnanarn Palli House 
Kalpeni Island. 

K.P.. Cheiyakpya 
Karuppathaj3ura House, 
Kpeni Lsth.nd. 

4 	M.  C Jaffei 
Pakkipwa House 
}a1peni Island 

5 	l-Iabsa A 
Al .i koM e Ho use 
Ki ltanis!aid. 

Respondents 

6. 	A.P. Naseema 
Aynapcira House, 
Kayarafti Island. 

(By Ad'ocatc Mr  K B Gangesh) 

tvef 

Adrniniator, 
?\dnir1istratiö1 of the Union Territory 
bfLakshadweep, Kavarathi - 682 555. 

2. 	fhebirector (Services) 
Adrninisti'atioti of the Union Territory 
of Lakshadwèp (Secretariat), 

iKa'aratti - 6g2 ss, 

parti : 

n. 
f 

7 	
.c•' 

I, 	 •.Y 
( 	

"P' 

.J 
. 	 - 

•-.•,.- ...'. 	 - 

'-•-' 
\ 	

•-•1 	R' 
:-' 

ient.qiiInvironrnent 01 I-orests 
of Lakshadweep, 

-82 555. 

Applicants 

Respondents 
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(By AdvOcate:Mr;S.Radhakr.ishnan) 

10 OANo 268/2013 

M Noorul Arneen 
Sb K C Sayed Mohammed 
Mulayam House, Agatti Island 
Union: 1Teititöry, Lakshadweep. 

2. 	B.M. Mansoor 
Sb. Late A.0 Mohammed Jalaluddin 
Bharkath Manzil 
Agati Island, Union Territory 
Lakshadweep. 

(By Adyocate: Mr. Grashious Kuriakose) 

H 	Versus 

I. 	The Administrator, 
Un i bn Territory of Lakshadweep, 
Kavarathi - 682 555. 

The I)irector of Panchayath, 
Department oF Panchayath 
Kavaratti —482 555. 

Director of Sience and Technology 
and Env.ir9rirent,.. 
Uñ'Q1. Thf jfbr f Lakshadweep 
Kathj —68 5 55. 

Direcr (Laboir& Employment) 
Kavrathi - 682 555. 

Special Offler 
Vi11age (Dwe ep Panchayat, Agatti) - 682 558 

(By Ad\;ocate: Mr. S. Radhakrishnan) 

11. 	OA.269/2013 

Ahaniii. Basheer.C., age 32 
S/o T.ouhjs 	: 

Applicants 

Respondents 

Laksh a dyee 
.. .............. 

ByAÔat 
3 

.I:Io'CieKiltan Island, 

i'Mr:rshious Kuriakose) 

Applicant 
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Versus 

h Adrninisti ator 
riidriTerritorSi of Lakshadweep 

Kávarathi 682.555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan682 558 

The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of Pnchayath 
Departrne -it of Panchayath 
Kavarathi -682.555 

The Executive Officer 
Village (D'veep) Panchayath 
Kilta1717682 558 

ITlorticiiltural Assistant 
V ill age (Dv'eep) Panchayat, 
K.iltan-682 558. 	 Respondents 

(By Adiocate: 	(Mr.S.Radhakrishnan (Rl,3 &6) 

12. O477/20I3 

. 	• 
1-Iameec1ad,ae 2 
D/o Sid jMu 	n ël 
NambihI. House, )i1tan Island 
Lakshadwep 	. 	 . 	 Applicant 

(By Advocate: Mr.Gra.shious Kuriakose, Sr.) 

Versus 

1. 	Tie Ad'niinistor 
tJF 	 Kavarathi682 555. 

2 	DietO1 pfäiOhayath 
Depait1iènt '8f Pan chayath 
IKváthi-682 555 

ç,'..  
.' 	3 	1kecüt1v&Officer 

Villg (Dweep) Panchayath, Kiltan-682 558 

I 
i ' •: 	/. 
:1'i.Y 



t 
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4 	Chaii pci son 
\'illage (Dwep) Panchayath, 
Kiltan-62 558 	 Respondents 

(By AdvocateIadhakrishnan - RI-3) 

13 	0A281/2013 

Taha P 
S/a :Sayid VK. 
\/allornkadiyod:ü 
Kiltan 1sland, Lakshadweep 

2. 	Sayed Badushä Muhideen S.V. 
Shahar Ban Vilas House 
Cheilt. 	 Applicants 

(By Advocate: Mr.Grashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

Versus 

1 	l he Administiator 
UF of Lakshadweep, Kavarathi-682 555 

2 	Duectoi 
Sc irice & Technology 
c•hptlat-682:556 

ctor QfPanchayath 
Ruial Development Depaitment of Panchayath 
Chetlat-682 556 

4 	Chaipeison 
Village (Dweep) Panchayath 
Chetlat-682 55 

5 	Addl Sub Divisional Officer 
. Chctlat682 556. 

6 	Jun ioi Scientilic Officci 
hetlat-682:55. 

7 	Accounts Oflicei 
Scci ctai tat, Kavai athi-682 555 	 Respondents 

(By Adocate Mi SiR9dh akii sh n an -R1-3 & 5-7) 

F' 

14 	()ANo 299/2013 

. 
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A.K. Sajeed 
Akkara House. 
K1pi rs1and 

P.Hae. 
PoodyemHoüse 
Kalpeni Island. 

N.T. Ahadabi 
Athanam Thottam House 
KaIpenilsand. 

P.P. Su!aikha 
Puthiyà Pandaram I-louse 
Kalpeni Island. 

C.P. Noorjehan 
ChemmanarnPalli House 
Kalpehi Island. 

6 	A.K. Beebi 
Arakka!at House 
ta1pni Island. 

7. 	M.P, Mohammed 
Mullipura House 
lalpeni 1sIaid. 

(By Adyoçtj 	. K.B. Gangesh) 

Versus 

ThAdmiisator, 
Adh-iinisratioh of the Union Territory 
fLakshadwep, Kavarathi - 682 555. 

The Director (Srv ices) 
Administratqp of the Union Territory 

f Laksladwep, (Secretariat), 
jKavaratti T8555 

App! icants 

ptintotAgricu1ture 
Qrii'oiiTrritoiy of Lakshadweep, 

TT1<jathi - 682 555 
.R'epiesented by its Director. 	 Respondents 

I 	 '.. 

Advdca Mr. S. Radhakrishnan) 

\ 	Ij .' * 
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15. 	OA 300/2013 

I. 	F3.Kaya,age42, 
S/o Bammad, Bilutheth House 

.Andrott Island. 

2.' 	B.Ahammed, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/a Nalla Koya, Karakunnel House, 
Andron Island. 

P.P.l-!assan, age 41, 	 S  
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/o Asainar, Kakkett 1-louse, 
Andron Island.. 

C.Mohammed Kasirn, age 44,. 
S/a Koya Kidave, Chenathada House, 
Androti. Island. 

K.P,Mohammed Yaseen, age 33, 
S/a Nallakoya, Kattupra House, 
Andron Island. 

T.P.Shamsuddeen, age 30, 
S/a. Kunh I Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

11 . 	P. P. Fathimath, age 41 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott island. 

- c---, 

12 	A Jam], age 48, 
S/a Abdulla Attalada, Aliyathara House, 
Andi ott Island 

:. 	
: 	J. 
-.>1 
• 	/ 

- 

5; 
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A.Moharnrned Mustafa, age 32, 
S/d Kidave, Aliyathara House, 
Androu island. 

L.Khadeejomahi, age 47, 
D/o Buhari, Lavanakkal House, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Androti Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 5 1, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island, 

P.N.l-Iakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma IK.P, Moosathada, 
Androit Island. 

K.C.Mohamrned Hussain, age 39, 
S/oSayeed Ismail, Kannichetta, 

	

- 	Andrott Island. 

	

24 	P PHamza, dge 34, 
Koyakidave M P , Pandathpuld 
Aniitt Island 

/ 
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M.P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island, 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathurnmabi, age 37, 
D/o YousafT., Lavanakkal House, 
Andrott Island. 

I-I.K.Hussain, age 35, 
S/o Pookunhi, Halookakkada House, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Andrott Island. 

K.Moharnmed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Moharnrned Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island. 

K,K.Mohammed Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadarnali House, 
Androfl Island. 

A.Isheed Khan, age 39, 
Sb Sdyeed Ismail, Aliyathaia House, 
AH:dOt Island. 

K.A..bdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott Island. 

	

36 	K K Anwai Hussain,age 31 
S/6 Ioya"V , Kerakkada House, 
Andiou Island 

1 



. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal I-louse, 
Andrott Island. 

T,M.Mohammed Aliyul Akbar, age 32, 
S/0 Basheer, Kakachiyapura I-louse, 
Androti. Island. 

Basheer Karakunnel, age 4 1, 
S/o Sayeed Mohammed AC., Karakunnel House, 
Andron Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada 1-louse, 
Andron Island, 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi Koya, Thekila 111am, 
Andrott Island, 

M.M.Syeed Hussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott island. 

M.C.Hammedathbi, age 37, 
I)bo Y.ousaf, Mylachena House, 
AndrOn Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal I-louse, 
Androt.t Island. 

Guhar Madeena I3eegum, age 37, 
Dbof\1ohammed B, Al iyathara 1-louse, 

Island. 

46 	K Jàookunhi Koya, age 36, 
S/èYcoob, Kolikkatt Rouse, 
Ahfrott Island. 

47. 1.Dervesh Mohammed,  age 36, 
S/p Sayeed Mohammed, Kachashada House, 

T\di'n island 	 Applicants 

(By Avocate ii K B Gangesh) 

Versus 

. 	/ 

\, 	 -• 
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. 

The Administrator 
Union Tern tory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
La.kshádweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androi.h Island represented by its 
Lxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada House, Androth, 

Mohapimed Shamsheer M.K. 
S/o.139thesha U.P. 
Mayamkkada 1-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara 1-louse, Androth, 

Nouhakhan M.K. 
SIoSied Koya 
1\4ayamkakkada 1-louse, Andi oth 

9 	i\4d)mmed Kasim P P 
S/oX::idave, Palathupra I-louse, Androth 

10. 	Abdul.Akbar 
S'bobair 
Pandàh Puthiya Pura I-louse, Androth 

Mujeeb Rahman 
Sbo Ibrahim 

..-'\!jythara I-louse, And..oth 

12 	iaj K I 
/o Kãsim Koya 

Ki.lnji matht I-louse, Andioth 
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Mohammed Hassan 
S/o Kunhi Koya 
Ayenamada House, Androth 

Mohammed Abdusalarn T 
S/o Abusala 
Th.echëri House, Androth 

Mu.harnined Rafi 
S/o Nalla Koya K. 
Poodamkakkada House, Androth 

Muharnrned Kassim 
S/o Koya 
Shaikkinte Veedu 1-louse, Androth 

P.P.Koyarnrna 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharhmed Khaleel 
S/o AiduI1a 
Aliyathara House, Androth 

MuhalTirned Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura I-louse, 
Andrqth. Respondents 
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16. 0A301/2013 

1. 	Attakoya T.V, ae 44 
S/o Ipya Thankga1.T, 
1 hailath Valiyakkattu 
Andioth Island 

2 	Sayeed Koya, age 43 
S4 K)KidVeA1iyathara House,%
Androth Island. 

Mohamnied,ae 54 
S/o Shaban, Biriyammada House 
Androth, Islaid. 

YousaI age 60 
Sb Ahammed, Kandalath House, 
Androth Island. 

5 	Mujec Rehinan, age 35 
Sb Ioya, Kâichetta House, 
4A1di6'th Island 

6 	Abdul Nasai, age 38 
Sbo;NalIa Koya; Kunnashada House, 
Androth Is1a6d. 

Mohammed ásheer, age 37 
S./o Yacoob, .liyathara House, 
Aiidroth lslahd.. 

I:1 ,age 35 
Sb Sa 	Koya, Pandath Puthiyapura House 
Anjoh lahd! 

Podkoya, ag 44 
So KoyarnmMayarnpokada House, 
Andrbth isand 

1.0. 	NufaI, age 43 
;S/oKoyania lKoya, Thacheri House, 
Androth 1slaid. 

11. 	Aifae7 
/61:ethi, Thàcheri Moosathada House, 

4ndolrh Is!nd. 



 Hassan, age 30 
S o iamiIudheen, Kadiy4rnmada House 
Androth island. 

 Mohajimi,ed Rfek,age41 
$/b.Ayshomrnabi, Bilutheth House, 
Andróth Island. 

 Jala.1,.àge 37: 
S/o Kunnise.edhi Palathupura House, 
Androth Island. 

 Farok, age 49 
• S/o Koyamma,. Pochalam House, .

oclrotb Islarid. 

 . A.iu1 .Hdsan.age51 
$/p Abd.ul.Kha.der, Karachetta House, 
Androh  

• 	17. Koyà ac 48 
1S.1Q Saye.ed Mohammed, Thacheri Moosathada House, 

idiOth Is1ncL: 

18. Basheer, ag 	7 
S/n, Kidäve, Mbodarnpura House, 
Androth islafid 

• 	 19. Nuhammcd I lLissai, age 42 
/o TJanccd,Azhikkem Pura House, 

Andioth Island 

20 Jabbai,age39 
Sb :Nalla K.oy, Kunnashada House 
Andioth Island 

 oharnmcd.Laddden, age 33 
5/0. Sai,ecd  Mhammed, Neelathupura House 
A:ndroth Tsljand. 

 Flabeed. ad 4h 
• o 	cad \l.9ha.mined, Kunhali House, 

od1)th 1 sland 

23 	ShaH! I Tameed, ae 33 
S/o Kidive Poodamkakkada House 

1  

b\ncb oth 1s1and 

24 Raidad Bebi, age 46 
' 

•• 	\• 	 .• .• 	 . 	• 	/ 
/ 



• : 	 . 	 .. 	 :.; 	 • 	 •. 

22 

SbS iddeequ Puthiyanalakam House, 
Andioth Island 

25 	Indcen, age 60 
Sb Aharnned, Kandalath House, 
Andioth Island 

26 Mohammed Saleern, age 42 
Sb Sayeed Mohammed,4 Kunnashada House, 
Andioth Island 

27 	Gafooi,age4l 
S/o Thangu Koya, Pentarnve!i 1-louse, 
Ahdroh .Island. L . 

Siçeeque,' age 43 
S/a J(idave, Mddiyothada I-louse, 
Androth TslancL 

. Shanavas, agd 33 
S/o Kunhi 1Koya., Pochalarn House, 

droth Is1and.' 

30 	Pookunhi, a g e,  50n 
Sb Kidave, Aliyathara House, 
An'di ot1 Island 

31 
Sb o Buhaii Aanakar House 
Andioth Is!ah! 

32 	Ii1ys, age 36' 
Sb I-Tam7a Koya, Aliyathaia House, 
Andioth Island 

33 	Mohammed Bsheer, age 39 
S/b Sayed;rnmed, Aliyathara House, 
Andiotji Island 

34 Mohaniind 	age 33 
S/oSayccd I 	il, Aliyathara House, 

O 

35'-Che 

4 	
Sb 

.....:id 

....... 

'1 
I ].Koy,., age 46 

- •• 	pura House, 
Ll1O1hISlafld. 

/ff 



1 	

23 

36 Mohammed Saleern, age 33 
Sb Koyamma, Kannipura House, 
Andioth Island 

3 7. Shasuddeen, age 33 m 
S/6. 	Kade, Belióhetta House, 
Androth Island. 

38 Kunhiseethi, age 47 
Sb 	Ahoo Sala, Lavanakkal I-louse, 
And.roth. island.. 

39. Yacoob, age 45.  
S/o Sainddeeri Ku.nnashada 1-louse, 
Androth Islatid. 

Abdul :J a bbaI , age 38 
Sb Sayeed Mohammed, Kannichetta House, 
Androth lslan. 

JàmaL age 41 
S-6 Sayeeck Bukari, Bidumkattu Bilutheth House, 
Aiidroffi island. 

uajcL, :age. 
Do ,Sae B,kanl, Thacheni Biyyada, 
Aniroth Island. 

ajina Bdeuii, age 29 
D/oNallaKOya, Lavanakkal House, 
Androth Island. 

Shaanas Ieegurn, age 28 
Lavanakkal House, 

And otH 11aid; 

4g&32 
. 	ókhhbi:R.ahrnath Villa, 

Androth. Island. 

46.mUddeh.P.T, age 33 
Chdath House, 

Androth Island. 

	

r. 	47 	Iba:l,ge42 
5/o:Y6usaf. Pahdaram House, 

	

\ ',•. 	....... 	5Adrth IsIaid. 
I. 	 S 



I 

•1 	 •2J4- 

48. 	Ilassan, age 39 
Sb Sayed Bukari, Matharapura House, 
Androth Island, 

.49. 	Moham°ied.Sa1eem,?age 38 
S/b Y6usaf,TI)ai1athI-JOuse, 
Androth:jslarld. 

MolirnèdMusthafa, age 36 
Sb PookoyayNegnmada House, 
Andrdth Island. 

Koya,age36 
S/o Attakoya., Math ii House, 
Andioth island. 

. Kamil, age41 
Sb Muhu Koya, Palathupura House, 
Androth Island. 

Ai! ae 30 
/Qctlh1 .Kôa, Lavanakkal House, 

Androih Island.' 

Sakariya, age 2 
S/o Muthukoya, Bilutheth House, 
Androth Island. 

Sa1h,'age 37 
5/0 KunikoyAynarnada. House, 
Androth Island. 

Ihnith11ã, ge39 
Sb S idoqUBi lutheth House, 
Androth Island. 

• 	 :, 

Mohaiiiii'ed A1am Naser., age 40 
Sb SayeedMpharnrned, Palliyet House, 
Androth Is1aid. 

18. ... Sayeed Mohammed, age 42 
S/p Kasim.i,.Achadapurakattu House 
Androthlslad. 

.59. 	AivarHussar, age 29 
Sb P •kba, Kunnashada 1-louse 

," 



60. • Habeebu Rahmari, age 28 
S16 Sayeed M'qharnmed, Kunnel House 
Andioth Island 

6 1 Rasheed, age 33 
Sb6, ya , 	äkkada House 
Anfloth Isjnd 

62 Chei iya Koya, age 32 
Sb 	Aboo Safäh, Perumpalli House 
Androth Island.. 

63. Mujeeb Rehman, age 37 
Sb, Sayeed, Buhari, Karakunnel House 
Andrbth Island. 

64; Noufel K, age 33 
S/ 	ttaa Kpa, Cheriyadam House 
Andiotli Island 

65 di 	arnad, 	ge 45 
S/ 'Koyamma, JKarakkada House 
Andi oth Island 

66 Shamsu Shurnoos, age 34 
Sb 	Cheriyakoa. M., Pentarnvilapura House 
Andioth 1slan.,. 

67 Moharnmedbdul Naser, age 308 
Sb, Jaleel M. 	Kottiathattu I-louse 
Andioth Is1anc 

68 Mohaindhahul la, age 33 
So (oyamak.oya, Nallal House 
Andioth Islarid 

69 Jbiathullah, 	ge 30 
Sb 	Kunhisethi, Perumpalli 1-louse 

• AndrothI!a.hd. 

70_ 11'as,  age 29 
S7 S 11 aik Koya P S , Pentambelipura House 
AndioUi 1slad 

71 isaiag 	3I 
S/c Kidav 	P P 	Pan dathu Lavenakkan House 

oh 1s1abd 

I, 



'r 

72 	Rahmat, age 42 
S/d:Pookutt , I\4.,Ma'thil;House 
Andi oth Island 

73 	Mohammed Hassan, age 37 
Sb Sayecd Mohammed, Achammada House 
Andioth Island 

74 	Shamsudeen, age 32 
S/ôMuthu:I ; óya K., Neilai House 
Androth I slàhd. 

Mohamme.d Nseer, age 28 
S/pjVluhai-nmed, Pentarnvelipura House 
'\ndroth Island. 

Rau lath Beegurn, age 29 
Sb Thangakoya, Arathupura House 
Androth Island. 

Fathah u dd een,  age 38 
S/.o Kidave U.K., Makket House 
Andioth Island 
••:i. 	:..:••• 

78 	Badàiu1Mune, age 32 
Sb Abdul Khdei, Moodarnpuia House 
Andoth Island 

79. 	oh i1ii diedMstafa, age 33 
Sb Ahammadiya, Jabalpui a House 
Androth Island. 

80 	Mohammed Iasim, age 47 
Sb Kidave 1 V K Makket I-louse 
Andi oth Islaid 

81 	MOhcnedboosaI ih, age 40 
Sb Siyecd )Mohammed, Bilutheth I-louse 
Andi hh Island 

82 	Kunhiscethi, e 47 
SYo Yousaf, ethaiapuiakatte I-louse 
Andioth IsIard 

83 	Ildmsa Koya,age 42 
S/o Aharimd, Makkett F-louse 
Andi oth1 1lslarid 

/ 



27 

84. Attakoya, age 49 
Sb Yacoob, Aljyathara House 
Androth Island 

• 	85. 	kha1e1.ge49 
SÃo Sa)eed, Cherikkal P'iiThiyapura House 
i'ndrth Iiand. 

1athahi11a, age 34 
Sb Sayeed Moliammed, Palliyett House 

• 	 Androth Island.' 

Bashcer, age 55 
'hacheri Moosathara 

Androth Island. 

Moharrirned Farook, age 33 
So Nallakoya ç.L., Tharampalli Makket I-louse 
Aidroth IsIand 

Abooaii1ae31 
S/Q Slik 	Moosakada House 
Aridioth' I land. 

Salebm,ae 31 
Sb Seethi ,.:Karakunnel House 
Andrhth slarid. 

• Mohammed K.sirn, age 33 
$/o Saëtd N4olarnrned P.C., Pathada House 
Aiid6t1s1afld. 

hiy1< 	'.;, age 44 
SÃo Kida 	'La'anakkal House 
Andioti Isiad 

MohiiiinedJIssain, age 41 
• 	 S/o Sayeed Imai1, Kandalath House 

Androth I s l an !d .  

9474 IKhan, age 33 
" S/oK'iyam'makoya, "Thattampokkada House" 

'6sland. 
I' 	 "•. 

95 	tIassrn', age q 
VSukaii,Podamkakkada House 

I' 

Aidrot'l)' siahd. 

• 	•..:, 	:;'-tj/ 	. 



96. 	AkC.,ag.. ; ' 
S4o Attakoya Ic Edayakkal House 
\ndi ot 'Islaid 

97 	AbdulVaha, 'age 33 
/o I'hangakoya P , Kunchali I-louse 

Andi oth Island 

98 	Mohammed Musthafa, age 42 
Edayakkal Hos 
Androth Tslahd.,. 

99. Navas, age 25 
S/0 Hussaiii,Thahira.Manzil 
Androth Island. 

100 Shanavas, ag e33 
S/o. Shaiafudeen, Math ii House 
Andioth Island 

Hasan age 33. 
Sb S.eethi M Lavariakal 1-louse 
A ndroth 1 sland:1 

Mohammed Basheer, age 42 
S/o Ypusaç, Nella! House 
4ndioth Island 

103 Shan sud en,'dge 36 
Sb Nalla Koya, Kunnashada 1-louse 

1dLh ts i2ri d:. 
ii 

104 /ainul Abid, age 26 
S/Kidá\. 1., 1 alliat I-louse 
Androth Island. 

105. Muthu Kbya, ae 39 
S/O Ku1111i$eehi, Makkette 
Androi.h.Is1and..: 

1 06 Mohammed Mukhbeel, age 30 
Koyamrnkoya, Keakkada House 

And?3k IsIdp1 

107. Shamusudeei age 27 
S/o'Koya Kidave M P , Pandathupura House 
Andioth Island 



 ShThbidhcH. age 27 
S/o NI Ut H Rova, Panathupura House 
Andioth Island 

 Ubaidulla, age 29 
Stô S.thar, Kannipur,a House 
Androth Island: 

 Jalal,age49 
S/o Yousài'P., Moodfnüra House 
Androth Island. 

 Kidaage55 
Sb 	Incleen.M., B.iriyamrnada House 
Androth.lsland. 

 1<idav:u, age 59 
S/o lijab, Mekkat 1-louse 
Androth Island. 

 Mohammed Salahudheen, age 26 
Sb 	KdyaT.P., Kandeth House 
Andl'oth Island. 

114 Mohamed Shakeer, age 22 
Sb 	Kunhiseethi, Makket House 
Andoth Island 

115 MoFammedAlthaf, age 24 
S/.o Jamal, Mayompokkada House 
Aidibth Island.. 

 Abdul Gafoo, age 28 
S ./o Nallakpya T., Bappathiyoda House 
Androth Island. 

MohamiedYathiy.a Khan, age 23 
S/o 	Mathil House 
Andioth Island 

T 1 18 Nalla K a, a g e'' 39 
AS Khadu 4 PP C, 

Aridroth Islaad 

I l4i 	oya, age 35 
SlfbAhmcd, onnikarn House 
Andoth Island 
/ 



. 

123. Mohammed Aboo Salih, age 37 
Sb 	Musthafa, Ammelam  House, 
Androth Island. 

12. 4.6 Ko'a,age37 
S/o Sayeeçl Mohammed, Lavanakkal House, 
Androth Island. 

 Moharniied Rafeek ç•p•,  age 38 
S/10 Sayed, Cherikkal Puthiyapurarn 
Andoh Is1nft. 

• 

 
. 	 I 

4ohaiiiiédRafek, age 40 
Sb611<J4, :ii1tFieth House, 

• AidiôIi 1sIah.' 

 Mukbéel ,àge 28 
Sb 	MjeedL., Perumpalli House, 
Andôfh Island. 

 RashecdKh,ah,age 33 
S/o JKidve.A., Biyyadachetta House, 
Andjoth Island. 

I., 

129 Mdha 	daiook, age 31 
Sb 	'PoIiy Kü'nnel House, 

ikib ,i11d. 
• 

130. RahmâthulIah,age 31 
S/o KoyammaK P , Bappathiyoda House, 
Andioth Island 

131 Mohammed Kasim, age 30 
S)1IakQy 	Içennashada House, 	• 

If 



Mohammed Saleern, age 31 
S./o. F-Iassan Kunni, Keyiyoda House, 
Androth Island. 

Koyamma, age 47 
S/o Aboo Saich, Kavaichetta House, 
Andoth Island. 

t1.dathu1la, age 38 
S/o IKoyamma, Karachetta House, 
And.roth Island. 

Abdul Azeez Khan, age 41 
S/o Mohammed, Birayammada House, 
Androth Island. 

Shahi86dldd 	age 32 
S/o Sideqpe M.P., Pazhayakamkattu House, 
Aiidro.h Ishd. 

140. age 33 
S/ Kdyai1oya,Ammelam House, 
And;oth Island. 

Nallakoya, ae 50 
S/o Aharned ?.O., Matharapura House, 
Andoth Island. 

1-1iza Koya age 43 
S/Jidae 3,A1iyathara House, 



I ayce 144 Sd 1sma11,ae 58 
Sb Abdulla P P, Pudarnkakkada House, 
indioh Lsland 

	

j 	3 

145 AmjathKhan, age 28 
Sb I3uniy4rnin, Ammelarn House, 
Andioth Island 

Mamrned Iqbd, ag.8 
S/o Na1Iakoya,Jerurnpa11y House, 
Androth Island. 

PoOkLmni, age6 
5/0 .Yousaf H.ji .Bappathiyoda House, 
Andi6thls1and.j 	.. 

148 Mohamned asheei, age 38 
bo IKidave A, Mayarnpokkada House, 

Androth Iind. 

149. Cheuiy'akoyà, age 36 
S/o . Kuniikpya P., Thacheri House, 
Androth IsIand. 

150 Nascemudhee K. S P , age 28 
S/p.. dul. Ki.adr T . , Karachetta Sarommapura House, 
Andioth Island 

151 Ab411yoon age 41 
Si S4yeMBuhI1  M , Kunchali House, 
And1oth Island 

152 Liyabuiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth Island 

153 Kunhibi, age 46 
Sb KadciPumpa lii 1-louse, 
Andioth Island 

154 Pathurnmai, ge 52 
/lK1o/dn3takoya, Kolikkattu Naduvilkam House, 

An d.roth I1nd.: • 	••• 

155 	afiyullah, ae'5 
D/o I Iaya Koya, Aliyathara House, 
Andrbth iithd: 

/ 

. 	 •.: 
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• 156 Seethi,ae60 
Sb 	Assaiiai, Pachanal House, 
Andioth Island 

157 Sadakkathu11a age 344,  
Sb 	Buhati \/ K, Chettapokade House, 
And, oth Island 

158. Bashcei, age 40 
S/0 Say;eed K 	iünrh'äda House, 
Andioth Island. 

159 Mohammed Kuiaishi, age 25 
S/p..Sayeedlvlohamrned, Karakunnel I-louse, 
Andioth Island 

160 Siiaj,age47 
SboKidaveK., Kunnumpura House, 

X i'idroth.1sland. 

161. ohaiimed Ran, age 31 
Sb. 1-I.a.inza.Koy 	K., Pathummapura House, 

Island.. 

162 ZainUl Ad, age 26 
S/oiNàllakoya 1K C ,Palliyat House, 
Andjdth Island 

163 Abdil Jabhai, age 35 
Sb 	Kunni Seethi, Makkett House, 
Andrp.fh I1aid... 

164, ajced Mohammed, age 54 
'S/o, Kidavu, Poovadakkattu House, 
Andi oth Island 

165 Attabi,age7 1 	 I 

D/o ojc fK P , Thachen House, 
Andi lslahd 1h 

166 I381!es, 6 ge 1 3 
l)bo Koyanrnakoya P 	Thacheii I-louse, , 

7 	i-A nd roth 1 I and. 
,- 

S.. 	 . 

/ 	167 Xakoob,age 	40 
S/t1Kidavu K, Ammelarn 1-louse, 
Aniioth Island ........................... 

\... 	 . 	•. 	:. 	. 
• 	 :1...... 



Mohammeçi Rafee, age 42 
S/a 1K oyammakpya, Mayampokkada 1-louse, 

Androth Is1aid. 

Muflakoya, age 47 
Sb Majeed K., Laariaka1 House, 
Andoh island. 	.. 

ookuha 	46 	'. 
S/O.Kida')e P., A mn 1 arr!i  1-louse, 

Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadec0,age5,I 
l)bo IKidave K. Thacheri House, 
Androth Island. 

Mu1lai, age 4 
D/o.1iça\'e 	Palathupura House, 
Androih 1lä.rid. 

1an70011i 7yeedP.P., age 25 
S7oM.P.Fa.thpI lah, Puràthikkatt Puthiyapuram, 
Androth Is1aiid 

All Albar K:e 25 
S/O,Clieriyak6ya, Kannathimada, 
Androth Island, 

MohaimedMaleem, age 33 
bo Sh'aipy Kunhal i House, 

Aij  dotl Js1d, 	0 	
Applicants 

(By Ackc)cè. Mt.K.Gangesh) 

S 	 Versus 

	

1. 	'1 he Adminirhtor 
Adi'limistration of the UJ of Lakshadweep 
Kavarathi 62 555 

T)cpartmeflt otgriculture 
Tl' oiLaksha1 Weep, Kàvarathi 682 555. 
tcpiçsetd b 	Dii ector 

, 

	

3. 	Dte,qtqirYf aTihayats 

. 
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Depaitent oIPanchayats 
4dmirn9tati6n pf the UT of Lakshadweep 

82 55 

I 
4 	ii i'a e (Dieep) Paiichayat 

Andioth'Is1n1 iep1ese1ted by its 
Executive Officei 

(By Ad'Ocae: MRadhakr.ishnan) 

17. OA3O2/20i3 

1. 	Jaffer,age35 H: 
S/o Babujan, Papnethechetta House 
Aminilsand. 

2 	Faiooqueage33 
S 1,o Khadet ?  Kulandarn House 
4imni sland 

3 	Abdulla Koya, age 50 
S/6 Attakoya, Malika I-louse 
Amini. SlaId. 

4 	Nallakoya, age 40 
S. /o Abdult1Koya, 'Puthoya Kanniyam I-louse 
Aniini Island 

5 	A1iohimied, age 47 
$b Molan1hd, Kombam House 
Atini islanli 

6 	S1á1udhe, age 36 
o Kidav, Kotechetta House 

Amini ls1and 

7. 	Jbbar P.C, age 36 
Sb Cheri':a Koya, Purakkachetta House 
\iii Island., 

8 	YousaC age 36 
$/0 Kad, eliyachadachatta House 
Amip. island 

11 	14 

9. 
S/o 1Say&ed Shekoya, Mampui am House 
Amini Island 

(By Advoèate Mi B Gangesh) 

Respondents 

Applicants 



S 

4. 	\'illagc ([)wcep) Panchayat 
Amini Island represented by its 
lxecL1tive Officer. 

(By Acivqca'ie::Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. ÔA3I2oi3 

Aboobaker PL,age 41 
Sto Kunhikunhi, Pal lam House 
Kavarathi Is1nd. 

N4usihala 13.1K., ige 45 
S/o SaycdJikàkada House 
Iavarathi Islaid.. 

3 	Mohincd 11Sc M , age 34 
S/o tlamzatM., .MaI ika House 
R avarahi Slthd . 

AbdulNrALP., age 43 
• 	SoChcriyakoyaK.., Aynipura l-lous .e 

l<a'araihi Island. 

Yacoob K.P., age 41 
• 	S/oKidave U.P,., Kuttipapepura House 

a\'arahi 1sland 
- 

6 	AlikoyaK, ag31 
.S/6.11l P 	iyam House 

1'avriath Tslal 

'S  

.1 

Respondents 



7 Mujeb Rehman U P , age 34 
Io Aliko)/a C K, Uthampokakada House 

Kvarãthi ISläiid.' 

8 
t I  

age 43 
Sb 	Ukkas, Vadakki1apura House 
Kavnathi Island 

9 Mujceb RehmanB, age 30 
Sb 	I hangakoya, Biiekal 1-louse 
Kavarathi Island.. 

10. Sajitha P., age 32. 
All Aräclarn, Poovinoda House 

• Kavarathi Island. 

• 	 11. BherP.L, 	gè 44 
s/o Mohammed Pallipuia, Puthiya 111am House 
Kavaiathi Island 

12 Abdul Raleek K, age 44 
Sb 	Ahmed Katirnmada, Kadapurathaba 1-louse 
Ravaiathi Island 

13 SalcemAP,a34 
$1.0 MohammdC.P., Athampapepura House 
Kavaiathi Island 

14. Mohaiiimed -1ssain P A , age 29 
Sb 	Khalid 1-Taji K P , Puthiya Alikom 1-louse 
FKavatathi Island 

15 ShajhanK, 	ge35 
Sb 	Harnz 	Thi inikad House 
Kavaiathi Is1anl 

16 Anwai A P, a39  
S/o Muthu, Aynepwa 
Kavai aiiii IsIaid 

17 
. .i. 	•. 	Jj 

Baheei S 	age iS 
Sb 	I 1ainzath A I , Safiybiyoda 
Kavaratn 1s1and 

1 8 Uk1<a, àg 	45 
iSIø Aboobakci, Melillam 

jCavathi lslahd 1  
0 	 ..... I' 	• 

• 	 ,•. 



20 

21. 

22 

23. 

24 

'4,1 

26 

27 

28 

29 

---.-.-----.- 

.38 

1-larnzath, age 27 
Sb Uman JAaji, Aynepuia 
1<ivaiath Island 

J 	, 

Mujeeb Rehman, agd38 
Sb 1-Iam7ath A I , Safiyabiyoda 
KavaiathiIsland 

Ma.nikfan K.p..,:age  30. 
S/o Abdulla A, Kuttitäp,pura 
Agatti kiand. 

Hidayatliul.Ia S.M., age.36 
SboJiTiza.th, BK., Subaida Manzil 
K av à I T a hi Island. •• 

Ansai PP,age31 
8/o Chci iya Koya K P , Pakichipura 
1àvaraThi. Is làh.d. 

Sulinah 1(1., age 38 
S ./o K idave UP.., Kuttipappepura 
JKavaiathi kiand 

YcbobC; 5;, .age 40 
S /o, Yousuf P , Puleenakeel House 
Kavaiathi Islhnd 

Nizmdn P , age 34 
Sb Zakài iah,5 1  Kochipuia House 
Kavai athi sland 

S 	gealcem V , a 39 
Sb I 1amzth V1oda House 
Kavaiathi Island 

Attako)'aB,a 	41 
. $bo Aboobackei M I, Biiekal 1-louse 
Kcl\'aiathi Island 

Naush 	\7 ,age 30 
N'1 C,Palliveedu House 

athi Js1ni 

mrnd Iqiba1 K K, age 31 
asmi P V ,Kunnamka1am House 

Island 

/ 

9. 
. 



.3S 

Si 	AshikAli CP ,.ge30 
Sb Au K , Chendipapada I-louse 
Kavaiathi island 

32 	N4 ohan-lrn'e dz RaE P , age 38 
Sb Chciiya Koya Pallicham, Pulipinnakad House 
Kavaiathi islard 

33 	Pookoya P P , age 48 	ik 

S/o Babujan M , Puthiyapura House 
Kiltan' I.siahd. 

34. 	HussainaliK.P.,age 33. 
• 	S/c, M uham med C., Kuttithayapura House 

Kavaràthi Island. 

 Si1aiman M.,age 37 
Sb 	1-lahzath 	Maidanoda House 
KavaratFi Island. 

 KajaF-lussáinC., 	age 37. 
5/p. Ahmrned Khân. T.P., Chungarn House 
Kavai athi Island 

37 jehmanTK ,age38 
S/b T Fhnilikad House 
Kavaiathi island 

38 Mohammed Shafi K P , age 32 
S/c.S.aye.d.Pdo, Kakachiyapura I-louse 
Kavaiathi Island 

39 Mohammed Rail B , age 33 
/o Attakidave 1' P , Beeranthoda House 

Kavaiathi Island 

40 Rafekage 3 
fl Sb 	1utFu,PLieenkee1 House 

Iavaiathi Island 	
to 

41 UmmeiK? , 1age 37 
S/o Udaifa C 	Thekila 111am 
Kavaiathi Island 

42 i\4ohammcd Rafeek, age 37 
/oAtai ?K P ,IIokarachiyapUra House 

Kd\'ciith1 Island 
I 

- 



43 Mohammed B,age 31 

	 S 
Sb Kidave K I, Bat akaroda House 
Kavaiathi 1sI1rd 

44 	Jaleel P , age 43 
Sb Attai V eloda, Poovainmada 1-louse 
Kaviiaihi island 

45 	Deihath, ae 33 
Sb Mohammed t, Amanathakepura House 
Kavarathi Islani. 

46. 	Sharafudheer, age 24 
S/oA1i A., Poo\n6da House 
Ka varath I Island 

(By Adocae: '1i:.!(3.Gangesh) 

Vet sus 

Thc Adiiiisuoi 
Adnu isu auon oF the UT of Lakshadweep 
Kavcuathi 62 555 

2 	Dep1tmeAt fAgucu1tuie 
il U! o Lakshd\veep 

Kavaiathi-682 555 iepiesented by 
its Dii ectoi 

3 	Diicctoi ofPaichayats 
Depai tmcrl df 1anchayats 
Admimsu uon ol the UT of Lakshadweep, 
Kavaiathi-682 555 

4 	Diuict Pinchctyat 
Ka\aiath1 icicsFhtcd by its 
Lxcciii'e Officei 

5 	\'illagc (Dwc'ep) Panhayat 
Kavaicihi Tsland iepiesented by its 
I xecuti'e Officei 

(ByAd\ocatc Mi S Radhakiishnari) 

19 	OA3i/2O13 

• 	1. 
Sb 	Pathihirneectta 1-louse 
1ui -u 1l'ind 

Applicants 

Respo ii den ts 



K,K.Räzak, age 27 
Sb. Khaderk.y, Kunniyatamkakkada House 
Aiyiini island. 

Ahraf, age 3 
S/bAhaméd, Pallam House 
Amini ls!aid.E 

.C.Moos, age:  44 
Sb 

.
.Att1coya, Keelachery House 

Amini Is1aid: 

I3.K4s11i1<6ya )  age 42 
Sbo.Chriyakoya; Ba!app I-louse 

nin lslafld. 

ttal<6a, age 41 
Sb U. I Iaqisakoya, Chnrnt!iabelli House 
Arhis!ad. 

RahemM, age 33 
Sb Abdüllakôya, Madam House 
Amiii Iskind. 

Pookunhi 	S  
Sb T.C.Yousàf, Noormahal House 
Ahini island. 

(ByAoct:N.K.B.Gangesh) 

Versus 
• V: . 	 i 	 S 	 S 

\ 	 I 
4 	

'44A 	I 	 • 	
S 

1 	. 1 heA,drniiistiatoi 
Adinisüaubn bi the Uf of Lakshadweep 

S 	 flavrathi-682555. 

: 

Applicants 



1) i rector of Panchayats 
aitn1nt f.Pàrchayats i  

Admirfi'aiç'n of.the UT.of Lakshadweep, 
Kavarathi682555: 

Director of Education 
Directorate of Education. 
i\dm inistration of the U1 of Lakshadweep 
Kavarathi-682 555 

\/illage (Dweep) Panchaat 
Amini Island represented by its 
Exec'utive Ofticer.  

. 

Re s p0 n dents 

(By Ad"ocdte 'Vii S Radhc'iki ishnan) 

20. 	OLNh 325!2013 

Mhamrne1 Abdul Razak 
Sid. U:K.Nàli.a;Koya 
Aialada I-Iou s 

lId rott.islancf 

2; 	K:. Moosa: 
l aidiFm 1:IOLISe 
Kdamai.h Isand 

iiamzaKoya 13 
S/0.1 Abdut KjladcJ 
13ii 1yanlmda 1 louse 
AñdrOtt lslàhdH 

(By AdvoLate Mr.. K 13 Gmgcsh) 

Yçirsus' 

'1h Administrator, 
/\dm.inistrationof the Union Territory 

i' lal 	Kavarathi - 682 555. 

The Ditc5r(S,ervices) 
zdminisiationof the Union Teiiitoiy 
pf 1lkshad\\/ec (Secietat iat), 

555. ' 

lepit Q.fCnviornment of Forests 
Unio'nijcrftdry of Lakshadweep, 
Kavaathi 682 55. 

1 	• 	
1 

A p p ii c ants 

Re s pon den ts 



4-3 

(By Ad\ocae Mr. ; Radhakrishnan) 

21. OA326/201 

I. 	Savad T.K., age 40 
Sb Mohammed A.P., Th.irinikkadu 
Kavarathi Island. 

AhódbkerP:P; age 43 
Sb l-!àinzath K.P., Pallipira 
Kavarathi Island. 

Aboobacker P.K.., age 34 
Sb Fathah.illa, Puleenakeel 
Kavarathi Island. 

Jehangeer A.P., age 32 
S/.o Hamced,Aliapura 
Kavarathi •lslnd. 

Shajhan 13., age 3.5 
$o Kiclayc, Iadayi 
Kava:jahj island. 

(By. Acl\'pditMi'.K.B.Gangesh) 

Versu.s 

I. 	The Administrator 
• 	Ada inistral.ionpf the UT of Lakshadweep 

682 555. 

2. 	Dirdct.or piPanhayats 
Departhcnt 4fanchayats 

bfthe UT of Lakshadweep, 
thi68 55.5 :: 

Deámeit of Science & Technology 
IUiion lerritory bf Lakshadweep 
IKavarath i682 555 
represented by. its Director 

'&1ge (D\/eep) Panchayat 
1K\rathi Island represented by its 
!XCutivC O[flccr. 

Advoéae; Mr.S.Radhakrishnan) 
'I 

Applicants 

Respond en iS 



	

22. 	()A327!2013 

I. 	larook, ge 4b 
Sb KunhikO), Puli5pinakkad, 
Kavaraihi 1s!tnd.''. 

2.UmmerFarook;.age3.:, 
Sb V. P. KasniKartholapura, 
Kavarathi Island. 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 

V ersu S 

	

1. 	The I\diiiinisurator 
Adm in istrat ion of the UT of Lakshadweep 
Kavarathi-6$2 555. 

2 	O'li'ect6r oflanchayats 
Dcpu tncpt o Panchayats 
Adm nisti uon of the UI of Lakshadweep, 
Kavdiathi-82 555 

De.partftient of Environment & Forests 
Uriidii Jerritor;y of Lakhadweep 
Ka\'arathi-682 555 

\'illagc (lw .c,p) Panchayat 
Krctthi Islaid i'epresenred by its 
1:xcivc Officer. 	 Respondents 

(By Ad'ocaie: Mr.S.adhakrishian) 

	

23 	ÔALi28I2OJ3 

	

I. 	Saiftl 	C.P. age 34 
Sb Mohamooçl lIaji, Chendipura, 
lavai'athi. 

	

2. 	Sainul Hamced PP., age 39 
Yo /\1tai K.P., Pokara Chepura I-louse, 
Kavarathi. 

	

3. 	lohimie C. K.P., age 35 
,SiImnath.B.P., Karutholapua I -louse, 

	

4 	bduiKicn P , age 41 
Sb N4'lianiied, Pallam House, 

. 



45 

IKavai athi 

D 

QfiNop1 1j 	1 Pappadarn House, 
avai athi 

I II  

(By Advoate Mi B Gangeh) 

Versus 

I. 	The Adniiistrator 
Ad.hiiinstrationi of the U.T of Lakshadweep 
Ka\'arathi-682 555. 

Applicants 

2. 	Dftecwr  of Panchayats 
)epariieht of Panchayats 

Administi ation of the UT of Lakshadweep, 
K.avw athi-682 555 

3 	Diictoi ofLducation 
Uiiectoiai.e of Eduation, 
\dministrjitiôn of the Union Territory 

di La:kshàdweep,.Kavarathi-682 555 

4. 	 Panchayat 
Kavaiathi Island iepiesented by its 
Lxecuti'e OHicet 

(By Ad\'ocaie Mi S Radhaki ishnan) 

24 QA 329/2013 

1 	lhahua Beum MM, age 38, 
\o R.aum Razced, Madeena Manzil, Kiltan 

UCI vi Sol doli fwisting Centi c K i Itan 
Disti ict anchyat, Kiltan 

2. 	Sha1u.l 'HaicP.K, age 50, 
/o Sayed Koya P S , Thottathakkai a 

5101c Kecpe1 1 Cum Cleik 
Coii I\vlstlng entie Kiltan 
[)i1i ict Panchayat, Kiltan 

1 

3 	T K azeenudeen, age 33, 
S. Syd AlJdiLi11a Koya, 
Kundamkulam Kiltan 
1 e1pei, Coit: rwistuig Centi e Ki Itan 
Disu tel Pancay, Kiltan h at 

Respondents 

Applicants 



f 	 I 

I 	
- 

(By Advocate Mi VMoharh) 	
• 

I 	 Versus 

Il 

lheAdrniriistiatoi 
Ad ministi atiorf of the UT of Lakshadweep 
Kavarathi-682 555 

2 	Diieco of Pnchayats 
I)epaitn1ieit cfPanchayats 
Administration of the UT of Lakshadweep, 
K av àthi68: 555 

3. 	The Chief :Executiv Officer 
I)is&ict Panh'at Unit 
Kittan, Ullion  Territory .  
Qf'Lakshadweep-682 557 	 Respondents 

(By Ad\'cate: Mr.$.Iadhakrihnan) 

25 	0A331/2013 

FIssai1n K4C , age 34 
S/p Sayeed Mohammad A M 
Kattiyamchatta (I-louse), Agatti Island 
UT of Lakshadweep 
Woi krng as casual labourer in the Department of 
Science & Technology, Agatti, Lai shadweep 

2 	1 lydei P 
S/oSyéd,Bihari Haji U. 
Pokkthappada (House), Agatti Island 
UI of La1shadweep 
Woikingas,casual labourer in the Department of 
S cie.iic & Tehnol ogy, Agatti, Lakshadweep 

3 	 39 
/c 1-lmzd 	I-I 

KunnabiyqIa House, Ch tiat Island 
UT of I akhad'eep 
Woiking a casual labouier in the Department of 
Science & Technology, Agatti, Lakshadweep 

zmal Baikt1 K , age 27 
S/\Scdikoy 
l"u iyathiyoda (I-louse), Chetlat Island 

F± 	akshadv.'ep 
4 casuai labourer in ti  Department of 

S,thencê' 1tccInbolbgy, 
..,..,.. 



n 	 ti-7 

Cheilat, Laksadweep 	 Applicants 

(By Adocthe 1J4 árso Iu$akose, Sr & Ms Daisy I Daniel) 
IN 

• 	

:: 	
. 

The Adrninistiator 
UT of LakshdWeep, Kavarathi-682 555 

. Chaii:person 
Villgc (Dwep.) Pancha'at, Agatti-682 557. 

Chairperson 
il1ag (Dw) Panchayath, Chetlat Island-682 554. 

JuioSç.ientific Officer 
Depitment d Science & Technology 
Chetlat-682 554 

5 	The JunioiScientific Officer 
Ibepaitment of L5cience & Technology 
Aatti-682: 557. 

6. 	Di ctor of Iarchayath 
[3e'pàrtment dfPanchayath 
Kayarathi-682 555.. 

(By Advocate Mi S Radhakiishnan foi RI,4,5 & 6) 

26 	)A 3332613 

p tiisJ 
ANI 

SbKyaRunhi 
Sailanivapuia, Kiltan 
I kshadweep 

2 	KAzhar 
Sb Sayed Bubari 
Kui iyathivodu Kiltan 

A Ahamd 
\bo lKunhikoy'a 

' 'i1irna2uIa IKi 1 1tan 
r 	 i 	1 

	

II 	It 
(ByAdvçcatë MMRI-Iaiiiaj) 

< I  jki 
Versus 

.- 

Respondents 

Appi icants 



I 	Admiitiati I 

Un onT&i ity '  of Lakshadweep 
Kdval alti 

2 	Ducctoi ol Pinchayats 
Union I ei 1 11O1 y of Lakshadweep 
Kcl\'dI ani 

3 	Sub-Divisional Olficei 
Kilian Island, Union ferritbiy of Lakshadweep 
K i I a n 

4. 	Director, 	H 
$erv ices, 	H 
U 1 of Lakshadweep, Kavai atti 

(By AIvQbth: Mr,.Radhakri:shnan) 

27. 	0344120131 ° ' 

Kassim A . 

S/Q.AtákbyaPJ 
AIi)athara F-louse, Andrott 

2. .Lalali.iddinN 
/o Attakoya N P 

Ncngurnrnada House, Andiott 

3 Mohammed Hassan C E 
S1oKCinhikoyaSVP 
Edaykká1116use, Andrott 

 MOhàinedafeek C.K 
S/o..KoyaK.0 
Cheriya Kakkanal House, Andrott 

 MohammedKarnaluddin M.K 
S:/oShiha.uddin  Pookoya Thangal 
T\layanl.aklclda I-louse, Andrott 

6 i\'ldhc?iT1med Basheei C 
/o Pookoya 

I daakkci.P House 	Andiott 

7 	'N.00i ul Hassan A 
SAoNa1Iayakoya U. K 
AlrL 	tlrs 	crs 	i. riri 	c1 

S 

Respondents 



8 Muishida Beegum C N 
D/o Late Shsudd in Thangal 
Chemayath ta1akath, Andiott 

(By Advocate Mi 	B Gangcsh) 

v'Cl SUS 

I he Adrninistiatoi 
Administi ation of the Union Ten itoi y 

of Lakshadweep, Kavaratti - 682 555 

 Director of 
Depatrnent of Panchayats 
Adrninisti ation of the Union Ten itol y 

of 	 Kavaiatti - 682 555 

 J)epartqent of Electricity.  
Union Ternitory:of Lakshadweep 
Kavarathi 	68.:5.55 

 V..iI1ag 	(Tep,)Panchyat 
Andio.t lslaid iepiesented by its 
Lxccutive Of I icet - 682 ,552.  

(By Advocai 	Mi 	Radhaki ishnan) 

28 0A345/2013 

Ayshomma l. C 
D!o I1amsà, Elláchetta House, Agathi 

2 l3ccfathummaiP \1 

Dlo Ksmi Koya Puthanveed House, Agathi 

3 KadcLja'PK 
1)Jo KQya I Icsrsan,  Punakad House, Agathi 

4 Abç'uI MujhalffM K 
'Yoy\ttakoyâ, Mayamkekada I-louse, Agath i 

5 Abdul Shukooi 
SIb1.taif, 
Melaillam I louse, Agathi 

I lidayathulla M. K 
10 Ahoohicke Koya V K 

Makkash1l\aka4 House, Agathi 

7 fr1anooi I 

'1 	
I 

S / 

Applicants 

Res p0 n dnts 



50 

S/o.1Ksmi Koya C,1 
Poovinod i-lods, Agathi 

Ummet M. 
S/oJ\49ha,mnied 
IVlaidana Chetta 1-l0use, i.A~  

Maviya 1K 
:. 

S/o;l-Iameed 
Kun1­Iatha1am1{ouse, Agathi 

NazerK 
S/o.Kidave 
K1. 111 ni kathiyapada House, Agathi 

11 	. Sho\vkathal I M 
S/o.Ummer B 
Mak,ayachbda House, Agathi 

 Sad Mbham' thed l 
S/o,Pookoya B 
Kepat 	1-l6use, Agathi 

 Naser 
S/o.Muthalif K 
I?ahda House, Agathi 

 Abooacker N.M• 
S/o.ibduJRahman F 
\afSci i\4anzil, Agathi 

 4Jdu1 S1arn,T,P 
sIdçhi.aIoya C.P 

yt1i 	111am, AgaThi 

 A1iIda'KK 
S/6,Mp1mmmd Koya 
lKakkada 1-louse, Agathi 

 AzharC 
Sb 	Mo ham med K oya T. P 
Chal!akkad 1-16use, Agathi 

L8:7\b,00backer K 
T.P 

1Kai t'thakapac1a 1-louse, Agathi 

19. S'dk 
Sdiaic 1-ahn.ad Haj I K 



N'i1cesa M.K 
D/o.Abdulla . KOya K 
Momharnkakkada 1-16use, Agathi 

IKo)'a P 
S/o.Kunhi1oya. 
p0ndioda1-lotse, Agathi 

Kasiikoya K.l: 
Abbobac1erKoYa 

Karnalna1mióda Puthiya 111am, Agathi 

• 25. Abdobacker UP 
S/o.Ali Mohammed 

° pIodi 141Ouse,Agathi 

1adaiudheenV 
S/o,.oYaSSan 
Vthida i\'lanzil, Agathi 

jKijniisa:B.P 
S 

B ctpthiyoda I louse, Agathi 

!-iindiinbiM 
DIo.Attakoya 
Marriyam Scviyoda 1-louse, Agathi 

ia!Téi'A.P. 

	

• 	SJo'SaybdBihari'l .P 
Aiap1appaCl I-louse, Agathi 

 

............. Agathi 

,'. -, 	 •.. 	 • 	 , ",, 	 . 	
•' 	 • 	 ,, 	

0 

	

3l 	lik P 
o, Muthukoya K 

2 -Jei iyapappada I louse, Agathi 

/ 	 • 



. 

Nascer . 1. P 
S/o.i\'lulha Ill' 
lhekku Puhiya I 11am, Agathi 

Ubaid u 

/o.I-1ami,a U 
Ummmerodaçhetta House, Agathi 

Sycd Mohimmed K.T 
S/o.AbooSa1aI 
KiIani.hilhiyoda 1Iouse, Agathi 

Mhañóod P,P 
S/d.ScS'ed Mhammed 
J) u41fia1añd'aran House, Agathi 

'/bd:iIi11a B 
S../bFahahu.11a 
I3iyashabiyoda House, Agathi 

1 lajaromma T.P 
I)/o.A bdul kidcr1<oya P.0 
IhcklKu 1,th iyai I lani, Agathi 

41, 
tY/b.iha1ftI 

J1iiriñildKàc1 1-1puse, Agathi 

	

42. 	AIHafB 
ydiA Ii K, 

iyahabiyoda 1-louse, Agathi 
/ ...............' 	"-c._ 	.. 

	

43 	Miambi B 
L/o Uñ11T1e1 ( 

13at1tio1i Fldusc, Agathi ................................................. 



Showlathali 
S/oLaie Attakoya 
Sailaniyoda 1-Iou.se,Agathi 

Ni sai udheé V.K 
/p.1:1 . fliZa C1 (Late) 

Vtdak Kccla 111am Agathi 

Cheriya Koya AK 

Al ia;Kuinimniada I-louse 
Agal.hi 

MohammcdAli C.P 
/o.KasiniKoya A 

Chchalakap9d House.., Agathi 

SaydMohaimed K 
S/b.Y60saiA 1  
lKiinniimpi'uam House, Agathi.. 	 Applicants 

(By AdvOcte Ku1 K 1  Gangcsh) 

• 	Versus 
I ,  

'11e'Admibistraor 
Adrpinistratiqn of the Uflion Territory 
o  1Lkshadwde,p, Kava'atti - 682 555 

Department fAgi'icu1ture 
UnionIerritoiy. of Lakshadweep, Kavarathi 
Represented byits Director— 682 555 

3 	iicctoi of Panchayats 
;1)i:tmqi of a.nchayats 
Ath'nrnistition of the Union Teiutoiy 

- 682 555 

I 



4. 
i\gathi Is1ad cresented by its 
E 	t p 	dè —6g2554 	 Respondents 

r 	1 	c 

By 	 3adhakrishran) 

29. OA'346I2O0 

1 . 	Ummc Farook Shah 
S/o.Aboosala 
Malikakal 1-lOuse, Arninii 

P.A SyedU 
S/.1 lamzaky. 
Puthiya Ashrbda House, Amini 

hnahBeai 
DIo Ahawèd, 	Malikakal House, Amini 

AharnedkoyaH 
S(o.Koyakidavu, Surarnbi House, Amini 

\I1iyabi P.0 
I)/o.Ant.hukoa, Palliyachetta House, Amini 

Beebl . 	: 
p/kJm 	1a1 1 ipura Ilouse, Kavaratti 

V.  
S/oAttakoya, Vadakki!apura, 
1'a\'iratti 	 Applicants 

(By AçIvoci.e: Mr.K.B Gangesh) 

Versus 

1he Adminkiraor 
dministratin olthe Union Territory 

p.fLkhAdweep, Kayaratti —682 555 

	

II 	 I 

irectç . r f,Pan phayàts 
3pitmnt of Panchayats 

• 	 n ioft1Ie  Jnion Territory 
Lkha1eep., Kavaratti - 682 555 



.J 

I 1 

. 
O;f.) 

'44. . 

4 ji 

' 

Director of Education —682 555 

................ 	. 

 Iiflage (Dwe) Panchayat 
Amini Island rpiesentl by its 
E.xcuttve Ofuicet - 682 553 

	

5 	Village (Dwe'ep) Panchayat 
Kavaratti Lsland iepiesented by its 
Executive Otficei 7 682 555 

(By Advdct Mi S kadhakrishnan) 

	

30 	0k347/2013 1  

	

I 	Suhaiabi P 
I/d..KunhIkurthi 
PalIi.c.harr 1Iise, Kavaratti Island 

Mahàrnoor M: 
I)/5 Hamzath 
Molakcpuia Uouse, Kavaratti Island 

 -j4i' 	'?Q 
oaôc. 

Ulkahar 1.avaratti, Island 

	

4 	.mina  
I)/o Mnaf 
Puthi/avedu, Kavaratti Island 

	

5 	5,aiornrnaKP 
1)/a ibi ahirnkuty 
Ieelakoch ictuyapurarn 
lavaratti, Islaid 

10  6 
pJpSair' L 

Ji1ia) jiui atti Island 

	

7 	Bbi'A 
....... 

Ii \vappada House, Kava1atti Island 

	

8 	43eebi Aynepura 
't),'o Abdurahirnan 
Ainepuia house, Kavaratti Island 

: 

Respondents 



. 

App! icants 

Respondents 

I 	 / 

9 	Rahmth 	B 
D/o Au 	I  
Baliyali 	se Kaiarati Island Hou  

10 	SadihathVM 
I)Io Valiya Abduiahirnan 
VadakkumelaCHadam, Kavaratti Island 

11 	Rhiyarnbee P 
I)(o Aharnrnçd K P 
Thottt1iiapura, Kavaratti Island 

Beefathumrnd B 
D/o Aboobacker 
.fèë'tarhthbda Kavàratti island 

Rährtith B cc u ;1.-n P.P 
[)/o.Attal K.P. 
pochaiachepuia, Kavaratti Island 

14.f4aijanath 

?(° 	 1 Aynapuia 
KUhipajpepLiia, Kavaratti Island 

(By Advo14r1< B Gangesh) 

Veisus 

The Administrator 
Adminisuatipn of the Union Territory 
oILal<shadwcep, Kavaratti —682 555 

2 	Ducctoi (Scivices)' 
Administi atipn of the Union Territoiy 
of Lakshadwep (Secietariat) 

KaViati - &2'555 
' I 

bOidc dr
, fIhdustiis 

1Jnidn I cii ltoiyl of LakShadweep 
Kayaiathi iepesented by the 
Diectoi of Industi ies 

(By Advate Mi S Radhakrishnan) 

Y 



to"- 
* 

31. 

- 	
- 	 -. 

-- i 	-, r- t -  ----- - - 

1KurUiiNc 
/o Shaik 	

1 

Noorumchetta 1-ifouse, Amini 

Attakoa 
S/o.Juthukoya.. 
Surámbi I-ibue,'Arnini 

3. 	Anwar Hussa:in 
DIo.Essa 
Kbuapura F-louse, Arnftii. 

4 	aj;tha Beegi.m 
P(S :a:Yct 46dulla Koya 
i3eli 1-louse, Arnini 

Hanëdathb 
O/o.$hi.koy 
Monakkahhachetta House, Amini 

Hs'saihar 	1 
SIo.ohahired 
Ahirnmcchett I-louse, imini 

7 	K C N'as 
S/OJan,sa 
Kdlvadaehetta House, Amini i. 	 . 

(ByAdrvocate 	r 1B Gangesh) 

Versus 

1. 	The Adminis:trtot 
Arni,n.istt.ior:of the Union Territory 
of Làkhadweep, Kavaratti - 682 555 

2 	Diiectoi of Panchayats 
I)ep'ai-tmeiit of Panchayats 
Admiitatibri of the Union Territory 

555 	
1 

-. 
3. 	'lepatrnent of Education 

Union C1'erritoiy of Lakhadweep 
rejresnted by 

1)iectoi of Education —682 555 

• 	- 	
-' 	 / 	• - • 	- 

--I - 

App! icants 



2 

i11a (Dwep)'PapchaYat 
Arnirn Isla 	eesnted by its 
Execti'&O1ce - 682554 

Advocate Mr S IadhakL1shnan) 

OA 350/2013 

Mohammed Hasan 
Sb Abdul Kadi 	J. 
Mohapurakkad I-Iousc, Andiott 

Abdul Hassan 
S4o.Attakoya 
Kait,hatt House, Andrott 

.ayed.Mohati..ed 
Sbo.Aboosa1a. 
(archetta I-1Ose., Andiot.t 

Mohamme.d HussaiP 
.S/o.,Mohammed 
Iappathiyoda House, Andrott 

ii j uddeer 

S19r oyaji'u+ia Ioya 
rakad, WouSe, Andj ott 

(By Avoll Mr K B Gangesh) 

Versus 

he Adrninistçatoi 
Admfnistratipn iof the Union Territory 
of Lakshadwee, Kavaratti - 682 555 

Director of Janchayats - 
I-;•acn ay:as 
? riion Territory 

•• 

. 

Respondents 

(By 

32. 

5. 

App! icants 

IDisti ict Panclyat 
Kavaratti reprBened by its Chief Executive Officer-682 555 

4. 

(By 

Village (Dwéep) Pé.nchayat 
Andioti I-,land represented by its 
Fxcculive Qffic1ei - 682 554 

Advocate Mr S adhakLshnan) 

1 	I 	 I 

Respondents 



- 	 i-.,: 	 •_ 	 I. 

33 OA'351/2O1 

Mohammed Hussain 
SIQ lndhen K C 
Bilutheth House, Androt 

2 Sa1a}udheen 
Sb Muthukoya 
Kunthathalam'House, Andrott 

 llassari 
S/o,Attakoy---i, 
Kunjanattichet-t; Andrott 

 Yousaf 

(By 

2 

3. 

5 

ly- 

? 

_ 

Sbo..Ppokoya 
Puthiya Eddi;yákkal HoUse, Amini. 

Advocate Mr K B Gangesh) 

Versus 

Flie Admiiistritor 
Adhn1strâtiOn of the Union Terntory 
oLakshadweep Kavaratti - 682 555 

Director of Panchayats 
E:értnentO.fPanch-aats 
(4rninIstiatlQn of the Union Terntory 
p Lakshadweep 
Kvarat1i - 682 555 

Opartment of Women & Child Development 
Uñon Teri{ory of Lakshadweep 
Kavärthi 
Representpd ly its Director 682 555 

Village (Dweep) Panchayat 
Arirtt Island represented by its 
Exetive.Gffier -. 682 554 

Village (Dwecp) Pancayat 
by its 

553 

~ il .;rl.dhahsishnan 

1I- 

Applicants 

Respondents 



• 	
S 

.141 

Moha-mmet iij luỲL Z Kh 
$/o Ppbtunhi 	, J 
ThaeytHoç, 	 o 

2. :'afn 	I 
Sb Saed MoHamredtKbya 
Ncelathpuia Huse, Ahdrott 

3 	Mansoor Alt' 
Sb Muthukoya 	I  
PentamvelipuraHoiise, Andrott 

4. 	MOhammed Fisal 
que - 

Makket House Andrott 

(By Advocate Mr'I'I Gangesh) 

1 	I  

Versus 
6.1 

1 	he Administrator 
Administiation of the Union Territory 
of Lakshadwcep, Kavaratti —682 555 

2. 	•I.epartinen.di'Anirnal Husbandry 
Union 1 cii Itoly of Lakshadweep, Kavarathi 
Repieeted by its I)irector— 682 555 

3 	birepf ç ncha'at 
liT 

 

be'iinrit 1 Panchayats 
Adthrn1st1tton of the Jnion Terntory 
cilLakshadwcep 
Kavaiathi - 682 555' 

4 	Village (Dweep) Panchayat 
Andron Island represented by its 
F xecutivc Officer - 682 554 

(By Advocate Mi S Radhakishnan) 

35 	QA35/21 

II 

1 	
Ii 	I 

b1 K i da ' * 
nka1k1'a H ouse1, Agatti 

I 	(jl 	I 

/ 	
I 

..... 

App! icants 

Respondents 



 

0 4  

1A1 

S/d M Yousuf 
Thekkputhiya Veedu, Aatti 

KP.Hornzakoyà 
So.Aoobacker 	: 
Kamalmalmiyoda Puthiya 111am House, Agatti. 

p. 

 

5. 

ri 

7 

(By A 

2 

3. 

K.Showkath,aI i 
S/o,Sy!ciari' 
Kondinoda 1-IQuse, Agatti 

B Sbarafudheen 
S/oUrnrneEIla 
i3eeyk'utiyqda 116use 1  Agatti 

V.K.N4ohahiind Mükth.r 
S/o.Abdulla 1(oya 
'adakk Kunninarnel House, Agatti 

Abdül Rahirnft 

11J I-louse, Agatti 
L 	 1(1 

B Gangesh) 

Versus 

.1 he Administrator 
Admin istratn of the Union Terntory 
or akshadweep, Kavaratti - 682 555 

Ipatierf Animal Husbandry 
Yni,00 [ci Itor of Lalçshadweep, Kavarathi 
1.eprscnted?y its [)iiector-682 555 

91 Pnchayats 
Dpatrne9t o Panchayts 
Admnist'tinoNhe Uruon Terntory 

gal 

of Lakshaçi Weep 

1 : 	 . 	 • 	 . •. 

ge (Dwej Panehayat 
Ii 1s1andrepresentd by its 
utive OMcr - 682 553 

App! icants 

Respondents 



(By Advocate Mi S Rkdhksinan) 

	

36 	OANo 354/2413 	I 

Suhaiabi, D/o harg Kya 
Kakkanal House, 
Andioti 	 Applicant 

(By Advocate Mi K B Gange) 

Vet sus 

l he Adrninistratoi, 

Administiation of the Union Territory 

of Lakhad 	p,I(varthi - 682 555. 

	

2. 	TheDifector'(Services) 
Administration of the Union Terntory 
oI' L:akshadw 	(Secretariat), 
Kavratti - 682 '555 

	

3 	Dcpartmert QfAgiicUltUre 
Uhiáñ 'eriitÔrrof LaksFiadweep, 
Kavafathi - 682 555 
RekñtOdb/ its DiredlOr. 	 Respondents 

(By Advocate Mi $ Radhakrishnan) 

	

37 	OA 355/2O13 

	

1. 	Mftiukoyà! 
S/a Shaikoya 

Kakkanal 116use Andiott 

	

2 	iAtàlcidáv  
/oAsinar 

Nduiiiad I-Itue, Nndrott 	 Applicants 

11 

(ByAdvoLate 	i k Cangesh) 

Versus 
' 

I he Administiaoi 
Administrationpf the Union Territory 

of ,  Lal~ h1adwee, Kavaratti - 682 555 

: I 



.4- 
2 

3. 

ri 

1)irector 01 1ançhayats ;  
[)ep.rtmerit df?.anchayats 
Adminisu ati.oh of the \Juon Territory 
ofLakshadwee, 	j.  
Kavtatti - 682555 

i
t'Director of' Poi, Shtppirg & Aviation 

Union Teit itoly of Lakshadweep, Kavarathi-682 555 

Village (Dwcep) Panchayat 
Ardrott Island represented by its 
Executive Officer - 682 554 Respondents 

(By Ad.'.qçate: Mr.S.Radhakrihnan) 

38. 0A35612013 

I-laj.aromrnabi 
DIo. Koya Ki ave M 

Kalpeni 

MKC.heriyikya 
S/ 	hamn1Qd Ko.ya :Haj i 
Marrnikkakada House, Kalpeni 

(By Advocate: Mr K.B Gangesh) 

Versils 

I he Adniinsuator I  
Adii;ñistratin of the Union Territory 
p),Lakshaqwcep, Kdvalattl —682 555 

2. Iict3t ofFinhayats 
I)epatrhnt of 'Panchayats 
ArrIlntItion olthe Union Territory 
o L akshaçlwcep 
Kaaiatti - 6255 

Ville(I3.wdj) Paichayat 
Kalpeili Island :çeprserited by its 
Executive Offlcer - 68.552 

*ByAd,'ocate Mi S kadhakiishnan) 

39 	()A37/2O1 

I 	'KAbdulSalan 

S/Qhçiyakoya 

Il 	 5 

Applicants 

Respondents 



 

 

 

 

 

 

 

 

 

 

A1ikakda -1ôue, Ka!pn1 

(t' 
Machadui 11pëni 

P 'Sakeer 1-lüsw 
Sb Moharnme Koya 
Pchiyath Hoie, Kalpthi ee  

Abdul Lathf• 
S/o.Pallath Kuihi Koya 
Nenernpappad ; House, Kalpeni 

Attakoya 	
I 

Kasmi 1oya 
Kunhipuvalci House, Kalpeni 

Abd1 Nasei 
Sb Muthu Ioy 
Ma1mikaka1a I-f ouse, Kalpeni 

M.K Khalee:. 
Sto.Hamzia. Qy 
Maftnikakada House, Kalpeni 

MohnimLd asei 
Sb Mohamiied Koya 
Peechiyatl 14ouse, IKalpeni 

I 

M'aminc1 1-louse, Kipeni 

Cheriya Koya 
Sb Ahrned 
Nediyarn 1-louse, Kalpeni 

Moiammcd' Koya 
So Kunhi Koy 
diciyapui akad 1-louse, Kalpeni 

AbS1o$a$ker1 
Sb 
121rd2UhnP 	2lnen1 

Kasi+i kcya 
/o Kunhi Koya 

Mat!1ii1kadan1 lal Rouser  Kalpeni 

 

. 

 

 



- 

i l 

F w 	
. C  

I 1 	I 
14. uLathF! I ,I  4 

j 	1 

Ubuse, Kalpeni 

	

15 	Abçiul flakeern 
Sb Cheriya Koya 
Melachedarn House, Kalpeni 

	

16 	1-lajirommabi 
DIo Kasmi Koy 
Akkara 40use,ja1peni 

	

17 	Huthaiiat 
Dbo Abbas 

... Aa1a1ar ;I-Io.9e,:Kalpeni 
IJ 

	

18 	Rasheed 
Sb Koyamma 
Manjiyenarn House, Kalpeni 

	

19 	AbdulGafooi 
Sb Kasmi K.oya' 
Kada004athai11ain House, Kalpeni 

I c 
20 MMo'a 

S6?oo1çQy 	I  
A 	 •I 	: 1  

l-lduse,, Kalpeni 
.11 	1 

	

21 	1)Saflya 

D'/ Mcosa K C 
Puthiyipuia House, Kalpeni 	 Applicants 

(By Advocate Mi K 13 Gangesh) 

Versus 

	

1 	[h Administi 1citoi 
Ambis4at1on of the 1Jnion Territory 
da1<4weep, Kavarathi - 682 555 

	

-2 	5aet of tAgi ic ulture 
Uthbii 1FeI1to/ of Lakishadweep, Kavarathi 
ReJisentdbyl its Director 

	

3 	Direëti ofPanchayats 1  
Depa5trnent ? Panchayats 
Adrr)Inistlauon Q f the Union Territoiy 
of Lakshadweep, Kavaratti 



4 	Vi11e (Dweëp Patich4'at 

JrVU 414d.fowIsland fepreeptd 	y its 
ExeccL tive dfficer Respondents 

(By Advooate Mr S 	adhak$hnan) 

40 	0A358/2013 

Abdul Laihee  
Keela Vi11ttôm', Amiuilsland 
Lakshadvee. 	. 	. Applicant 

(By Ms.Shahna Kai'thikeyan 

:yersus 

1 	Vi11ge (I)weep) Panchäyath 
Arnni Island 
Represented by the Chiir Person 
Ptn— 682 552 

Secretary 
Department of Panchayath, Kavarathi 

1)irect6r 
l n pi9ymeI,a.!d. Trin1flg 
(Jnibn...tenitbrV of Lakshadweep 
Ka'arathi 	. 	. 	. Respondents 

(By Advo!dat&- 'Mr S Radhakrishnan for R 2&3) 

41 	0'4 	12013 I  

Muthuoya 	1 

Mampuram Housd 
Arnirti :islnd..L•àk.hadweep ., Applicant 

(By Advocate Ms Shahna Karthikeyan) 

... 	. 	,. 	Vesus° 

1. 	/ U1ag.E( )we)..Panchayath 
Amni Island 

-- 	Reresentec! by the Chair Person 
Pr 	682 552 	I  

. 	I 

I  2Tethiy 
T5prtment of Panchayath 
K'avdrathi - 682 555 

. 



'7 

• 
3 	qtr 

. 41  

nynent 4iØ 1 raing 
1on 1 Teri ityof Laks1adweep 

Kafhi- 682555 

(By Advocate M r.S Radhaki iShnan for R 2&3) 

42 0A362/2013 

Rabeehathulla B.P., aged 35 yar, 
Sb. MohrnrnedKoya T.N. I . 

Labourer,: Kiltan, [esidirig at Valiyapura House, 
Ki1tn Island. 	: 	 s 

(By Advocate Si 1 p v Mohapan) 

Versus 
 

UTbf.JaksFad4yeep ,  
.Kvrátti-6 82 s:s, 
Fiecriçal.Division, Kavarathy. 

.I)irector 6F.Panchayat,,  
I3epartrncnt of Panchayat, 

ir)ipisS1 alion: 0f'U'T.Of Lakshadweep, 
Kaaratti - 62' 55 . 	. 
I) 

 hE?çcut1ye fflcei, 
Vfltge Dweep Panchayat, Kiltan-682 557 

(By Advcate Si iS adhakrishnan) 

43 0A363120113 

Yaser Arafath M V , aged 28 years, 
S/o. E SeedikoyaLabburer, Animal 
Husbandy Unit,jItan, Residing at Moulana Veed, 

• 	Edayakl.Ki lti1:l 
............................ 

(By Ad/4Srij? V 4ohanan) 
... 	.1 

Versus 

K 	rh'Mminitatoi 
' 	\Jt oLakshleep, 

avaiatti-682 55 
• 	• 	. 

2 	. 	recl.oi olPanchayat, 
lu - 

.,/ 

•• 	•••................................. 

Respondents 

Applicant 

Respondents 

Applicant 



Respondents 

I 

Abdul Qubish,S/o. Sinul Abid P., aged 27 years, 
Malikakal, Kiltan, I.T. of Lakshadweep, working as 
Casual Lbourer, .(Ii\ Stqcl Inspectors Trained Labour), 
A n i rn a, F Husbandry pépartrne:n.t, U.T. of Lakshadweep, 
Kavarathi.,. 

(By Ady:gat.Mrs;aisy I. Eaniel) 

Versus 

I. 	mmnistrtdr,, 
U:idn TerritOry of Lakbadweep, 
Kaa -athi-682 555. 

2. 	ChTairperson, Village (Dweep) Panchayat, 
Kilt 	682 557. 

3 	Diiectoi of IXnimal Husbandry, 
kch.1ween iavarathi - 682 555. 

Applicant 

[By 

45. 

'Dirctoi of'aichaath Department of Panchayath, 

Ka:vaiathi r-682 555 

AdvOcatc Sit S Radhaknshnan (RI, 3 & 4)] 

No. 36I2613 	
I 

Mohammed 1asii 
' I  eO 

- ka'nnip:uia 1qous' 
.ind iott. 

II 

-. 

ai4j1id:fI'usa.ifl K.0 
/ 

Respondents 

 

r 



69 

S/o Attakidave 
Kunjhanatti Clta House 
Andrott 

3 	Mohanirned Nilarn 
S o H4makoy 
Pachalam Hpuse 
Andi Ott 

(By Advo.cat Mr. K.B Gan.esh) 

Versus 

1. 	The Adinitratbr, 
.Ainistratipnf the lion Territory 

• 	 oiL.akshadweep,Kavarathi —682 555. 

• 	2. 	The I)i rector ofPanch:a'ats 
1)epartment of Panchayats 
Administrtion of the Union Territory 

Lakshadwep, Kavaratti - 682 555 

3 	1 akhadwcep Development Corporation Ltd, 
Port Control Tower, Andrott - 682 554 
Repentdbits ffibér in charge. 

4. 	Directorate of Art& Culture 
Adrninistiatin f the Union Territory 
ol Lak.'shadw: b-ept 682 555 
Represented by its [)irector.  

5 	Directdr ot Ai iculture 
Iepartnien of Agricuure 
Almrnirofithe iuon Territory 

Lakhadweep, lavar2itt1 - 682 555 

6 	Village (Dveep' Panchayat 
Androit Island repreentd by its 
xeëuti. øfl cer— 682 554. 	 Respondents 

(By Advocate Mr S rRadhakrishnan) 

46 0A36812013 I T 

.T 

J 	Nallakoya, àgp37 years, Sb Pookunni A, 
Puthiy Chttapøkda House, Andrott 

2 	4Mla4ed 1 years, Sb Sheikoya Thangal, 
Kandetl Høus, 1 Adrot 

T. 	
.: 

Applicants 



10 

I 
3 	Sa'ed M9hrnedShihbudheen Thangal, aged 28 years, 

Ihdeth House, Andrott. 

4 	Mhaimd 1Sy d S thaP ,A aged 23 years, 
S/&hèiko':Tha1, 1andeth House, Andrott. 

fvioharnrned alirn, áged44 years, Sb. Kidave A., 
Panchanal House, Andrott. 

Khair, aged 32 years, Sb. Muthu, 
Puleenakeel Hoôe, Kavaratti. 

Abdulbari, aged 34 years, Sb. Hamza Koy, 
MônalkaI House, Aniin(i. 

8.Sa'ed Koya, agd 44 years, Sb. Pookoya, 
Melàçheri I-louse, Arnirii. 	 Applicants 

(By Ad'vOcae: Sri K.B Gngèh) 

mI 
•1 

Versus 

The AdrninisUator, 
AdniinstraUdp of t h e Uhion Territory of Lakshadweep, 
Kavartti-682555. 

iëctor fPan5chayat :  
[)epartnent oanchats, 

iisttiqfl, of the Union Territory of Lakshadweep, 

v4tti —62 555 	I 

3 	I)ejaipient o1&gucu1Ure, Union Territory of Lakshadweep, 
Kvarathi, Ieirés'eited by its Director - 682 555. 

Village (Dep) Panchayat, Andrott Island, 

N. nted by its Executive Officer - 682 554. 

Village (Dep)Pnc1ayat, w  
KvarIt) I sland, represented by its 
Fxecptive Offiglep. - 682 555. 

6 	/il!. g,(Dweep) anch1ayat, 
ii4$lrd, ' i 	ese9d by its 

iedut)fIiçi 	I 	 Respondents 

(By Advocate Si i S Radh.akrishnan) 

47. 0A'369/2013 
- 	 - - ' 



pq 

 

 

 

 

 

 

 

 

 

12. 

13, 

14. 

11 

Suifeeker, aged 42 yeas S(o Sayed Mohammed, 
Valiyapura I 1oe, ArdrMt 

qhinrne Naser, aged 44 years, Sayed Ismi1, 
Kerakkada House, Andrott 

M9hammed Flussain, aged 48 years, Sb Nalla Koya, 
Pallippuia House, Androth 

Kunhiscethikoya, aged 51 years, S/o. Muneer, 
Puthiyath House s  Andrott 

Cheriyakoya, aged 32 years, S/o. Nal!akoya, 
Peruma1Iy House, Andiott 

Nbbrul Arneei 	36 years, Sb. Shaikoya, 
Pandath Putiiiya Pura House, Andrott 

F1ainzàk.oya:, age 52 yèrs, Sb. Koya Kidave, 
Chekkarakkad I-louse, Andrott 

Mohammed Kaim, agd 37 years, S/o. Ahammed, 
Aynada Chetta House, Andrott 

1aima, aged3 ears Sbo.Nalla Koya, 
NananimaUa House, Andrott 

Mohhthmed k -lussain, aged 30 years, Sb Pookoya, 
Pattakal ,Katt 1-louse, Aridrott 

Mohammed srn A , aged 39 years, S/o. Yousuf, 
Ammelarn house, Andrott 

Pookoya, aged 45 ycars,S/o Sayed Koya, 
Kunn1 I louse, Andrott 

t3aheeL ge 41 years, /o Koyamma A, 

15.Sa'edShihabpc 
ShaikkinteVei 

F6.  

N 	

/ 

/ 

- TI 

:11 Pa 

admd Shafi, age 4 years, S/o. Thang Koya, 
1eôhery1 Iliattarn, Pokkada House, Andrott 

d 32 years, Sb. Koyamma Koya, 
ira. Andrott. 

Mi,aged 27 years, Sb Kunhiseethi Koya, 
e,Andrott. 



(By Adocate:'Sri KB. Gngeh) 

Versus 

The Administrator, 
Adin in i strati on p f the TJnion Territory of Lakshadweep, 
Kaaràtti-682.55 5. 

Dirctor olPanchayats, 
I)epartment OfPanchayas, 
Administration olthe Union Territory of Lakshadweep, 
Kavaräti - 82 55 

3.Vi1!ge (D\eep) Pahchayat, Andrott Island, 
r~

se 	b'its Eeèutive Officer - 682 554. 	Respondents 

(By Advocate: Sri S.' Radhakrishnan) 

48. 6A3.70I203 

Aboobacker, áed 35 years, Sb. Ukkas, 
KunhibiyodaPIouse, Kavaratti. 

Musthãfa, ad1 '36 year, Sb. Hamzath, 
i1açusc, IaVaratti. 

C . 

OIageçi 7 ycas $b. Koyamma, 
ch?1 athoçla floue, Kavaratti 

4 	1 Shaneen4, ed 30 years, Dbo Khamar Khan, 
Saiibiyoda Hquse Kavaratti. 

Ayhabi, aged 36years, Dbo. Hamzath, 
1e!akochapura Hous, Kavaratti. 

hahena, 	36y&ars, Dbo. Ibnu Maja, 
Ya1iya1iFiouKavacatti. 

o11i'tH,d36 ears, D/o. Hamzath, 
' F3acui 	Ravartti. 
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8. 	Ran1a I3eegñ, aed 4.ye.ars, D/o. Kasmi, 
.MuthiiyOdà I !6use, Kaaratti. 

9 	Mu;ceb Rahman, agLd 38 yeais, S/o. Abdul Khader, 
l MoflapUl aRLId 1 1ouc, Kavaratti 

(By Advocaic Sii K 13 (angesh) 

Versus 

Applicants 

The Administrator, 
Administration oF the Union Territory of Lakshadweep, 
Kavaratti-68 555. 

Director oLPanc.hayats:, 
Department. ci Pancha'ats, 
Adniinistiation o the Union lerritoiy of Lakshadwcep, 
Kavatatti - 682 555 

1 7.rect?ratc .f.edicaknd Health Services, 
Un ion I cit iti y of Lakshadweep, Kavai athi, 
RepresHted :hyits  .Dirctor - 682 555. 

 Vil!ag 	(I)vep) Panchayat, 
lavaraiti Islad, re)resented by its 
Nxecutive Ofticer - 682 555. 

 Villagc (Dwep) Panchayat, 
Aidro(t Islyd.e.picsented by its 
I xecuiivc OUkci —682 554 

(By Adv9cate St i 	Radhaki ishnan) 

49 0, A71/2013 

 1 3 . Nàscer, 	4-).ed35. 	eas, S/o Kunhikunhi, 
Pa1licham *1ouse, Kava:ratti. 

 P.!. Nasecr 	gd 32 y.ars, Sb 	Hamzath, 
PUthiya.i 11am, 	Kvarat(i. 

3 P Ramla I3ccgLim, agci 34 years, D/o Kunhi Koya, 
Poovumcdci I louse Kavat atti 

4 PV Aboobatkei, aged 36 years, S/o Muthu Koya, 
- Puthtya Vcedu, (avaiatti 
- 

/ 

Respondents 



= 	- 

5 	Shabana Bccguni, aged 24 years, DIo Au, 

I hekk Mcla 111am, lçavaiatti 

6 	Sulaikabi, aged 43 ycais, DIo Kojan, 

Puth iya 11 1am, Kavai atti 

7 	Abdul Raiak, aged 28 years, S/o Mullakoya, 

Sarabiybda. Hoisc, Kak'aratti. 

(By Advocate: SriK.B. Ganesh) 

V ersu S 

1 . 

 

Applicants 

. 

The Adminisrpr,.. 
Adniinistiation o[the 
Unioh1'ei'iitoY O akhadweep, Kavaratti. 

2 	Dpai tmcnl. of Animal I lusbandiy, 
Union Icrritoryoi Lakhadweep, Kavaratti 
re presented b its Director. 

3. 	1)irector of Paichayats, 
I)eparmcnt cf Panchayts, 
Adniinktration bi the 
U iii on Territory*of Lakshadweep, 
Kavaratti, 

4 	\/ llagL (Dwccp) Pdnchayat, 
Kavdi atti Island icpiescnted by its 
F.ë,it.i\QffiCé.. 

(13y Advocatc Sii S Radhaki ishnan) 

50. 	O.A Nô;.312I2113 

1tfl1dILidhCCfl, Sb Abdulla U C 
M udakk I) oda 1,1 9.ise, 
1\iddi1dt 

(By AdvoLate Mi K B. Gangch) 

Veisus 

/ 	IicAdministi1atoi, 
Adninisti ition pf the Uruon 1 ei ritoiy 
oil akshadv'cep, Kavaathi - 682 555 

2 	fhc)l)iiLctoi (Seivices) 
' Ainistrtion :f the nion Territory 

Respondents 

Applicant 



of Lakshadweep (ScTetariat), 
Kavaratti - 682 555. 

3. 	Department of Weights & Measurers 
Union Territory of Lakshadweep, 
Kavarathi 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhakri.shnan) 

51. OA 373/2013 

Abdul S.aleem, aged 32 years, S/o Nallakoya, 
Ummerthakkada 1-louse, Andrott. 

2. 	M.M. Moham.med:lqbal, aged 37 years, 
S/o Migdad, Me1ad Manzi!, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrtoi, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayats, 
Department of Panchayats, 
Administration of the 
Union lerritory of Lakshadweep, 
Kay aratt i ,-682555 

[)epartment of Sciene & Technology, 
Union Territory of Lakshadweep, Kavaratti 
represented by its i)irector.-682555 

Environment Warden, 
I)epartment of Environment & Forests, 
Andrott-682 554. 

Respondents 

App! icants 

Village (Dweep) Panchayat, 
- 

	

	idioth Island repiesented by its 
'\ Excutive Officer-682 554 

(By Adv 
y.- 

' I 
/ 

'-:-. --.- 

Respondents 

ate: Sri S. Radhakrishnan) 
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52. O.A No. 380/2013 

Nasar P. Muhammed Nasar 
S/o. Nallakoya, 
Puthiyath House, AndrOth Island 
Union Territory of I.akshadweep-682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versu 

The Administrator, 
Union Terrftoiy of Lakshadweep, 
Kavarathi Island - 682 555. 

The Director (Services) 
Adrninistatioii of the Union Territory 
of Lak.shadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panhayats 
Union Territory of Lakshadweep 
Kavaratti Island - 6 -82 555. 

The Director 
Agricultural Department 
Union Territor' of Lakshadweep 
Kavaratti Island —682 555. 

Plant Protection Officer 
Office of the Plant Protection Officer 
Androth, Utuion Territory of 
Lakshadweep— 682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2.013 

B. Saidali, S/o late Mohammed Koya 
Pa!liyachetta. 	rndayrn House, 
Agatti Island., Union Territory of Lakshadweep. 

2. 	K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 

- 	1a1kkandiyoda House, Agatti Island, 
Union I erritoiy of Lakshadweep 

3 	K & Jamaluddin, Aged 40 years, 
W l,ate Ummer, Mariyathoda Kandawargothi House, 
Agaui Island, Union Territory of Lakshadweep 
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4. 	T.K. Sarommabi., Aged 36 years, D/o late Kunhikoya 
Keelailla.in Thekkeelapura House, Agatti Island, 
Union Territory of Lakshadweep. 	 . Applicants 

(By Advocate: Sri N. Anilkümar) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Officer/Special Officer, 
Village (Dweep) Panchayat, Agatti Island 
Union Territory of Lakshadweep. 

The Deputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Welfare Inspector, 
Women & Chief Development Office, 
Agatti Island, 

Union Territory of Lakshadweep. 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnan (R. 1,3 to 7)) 

54. OA 384/2013 

Ishaque A.C., aged 35, Sb. Junies T., 
Bus 1-lelper, [)istrict Panchayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, U F of Lakshadweep 

2 	Xbdul Rasak K C , aged 37, 
-SVo Kasmikoya P P , Bus Driver, 
I)itiict Panchayat, Kiltan, 

at Kattichetta 1-louse, 
Kltan Island, UI of Lakshadweep 
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. 

3. 	Noorulla S.M.;, aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshdweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 
.1 . 	The Administrator, 

UT of Lakshadwep, 
Kavaratti-682 555. 

Director of Panchayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti - 6,82 555. 

Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/20.13 

App! icants 

Respondents 

Jahathali P.P., aged 33 years, Sb. B.C. Uduman, 
Puthiyapura, Amini Is!and, Union Territory of Lakshadweep, 
Pin —682 552. 

A. Ismai!, agè'd 45 years, Sb. Eassa, Andrati Yoada, 
Arnini ls!and,Union Territory of Lakshadweep, Pin —682 552. 

Khalid Unnarn, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Territory ofLakshadweep, Pin —682 552. 

Moosa Peechandahi, aged 38 years, Sb. Abdul Khader, 
Mannathachena, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Korumel, 
Arnini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

6 	Kha!id A P , aged 35 years, Sb 	m Aliohammed, Aliyachetta, 
'mini 1s!and"Union Territory of Lakshadweep, Pin —682 55. 

7. 	'JaOrulla 'P.c, aged 25 years, S/O. Kidave NaduvattaChetta, 
Aini Island, Union Territory of Lakshadweep, Pin - 682 552. 

I/I 
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Abdul Sa1aiiA., aged 38 years, Sb. Khader Thottanada, 
Arninipura, Ai'iini Island, Union Territory of Lakshadweep, 
Pin-682 552. 

Noorul Hassañ K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, jmihi Isl'and, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., aed 31 years, Sb. Khader T., Bahija Manzi!, 
Thattanoda, Amin.i Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Island, Union Territory of 
Lakshadwep, Pin - 682 552. 

Nafesath U.aged 35 years, D/o. Eassa Kottappura, 
UnnalTi, Amirti Island, Unioh Territory of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri Shiraz Bhava V.S.) 

Versus 

The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

The [)irector of Panchayaths, 
[)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi - 682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, UnionTerritory of Lakshadweep, Pin —682 555. 

The Village (1)weep) Panchayath, Ainini Island, 
Union Territory of Lakshadweep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Rad•hakrishnan) 

56. OA 388/2013. 

Arnanulla, aged 38 years, S/o. Sayed 
oharnmed P K , Puthiya Pandararn, Kiltan 

2 	N71u araka Banu, agd 27 years, DbO. Ibrahirn, 
c1 vanakka1 House, Andrott. 

I * 



W. 

3. 	K. Sajeedkha, aged 26 years, Sb. Cheriyakoya, 
Kunnel I-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninistftor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Patichaya.ts, Department of Panchayats, 
Administratiob of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its. 
Director-682 555. 

Assistant Settlement Officer, 
Amini Island —682 554. 

Village (Dwep) Parchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (Dweep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

7; 	Village (I)weep) Pariehayat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/201.3 

C.N. Abdullakee'f', aged 38 years. S/c. Koya, 
Cheriyannal!al I-louse, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, Sb. Pookoya, 
Karupathaillarn House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakka'da I-Iouse,Kalpeni 

4 	C. N I labusabi, aged 50 yeai s, Dbo Attakoya, 
- 	 Cheityannallal House, Kalpeni 

5 	Harnodabi, aged 41 ycais, Dbo Ramalan, 

.1' 



I 	
Pakkath Ilouse, Kalpeni. 

6, 	A.T. Sheemabi, 42 years, D/o. Hamzakoya, 
Athanarn Thaiti H•ouse, Kalpeni. 

A.K. Muthub aged 53 years, D/o. Cheriyakoya, 
Alikakkada HOuse, Kalpeni. 

K.K. .Habusabi, aged 42years, DIo. Sayed Mohammed Koya, 

Kandamkalam 1-Iou:se, Kalpeni. 

Bambathi, aged 43 years, DIo. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam I-Iouse,Kalpeni. 

Naseema M.P., aged 33 years, Dbo. Mohammed K.P., 
Mayamkakkpura House, Kalpeni. 

Humairath P., aged 42 years, DIo. Sayed, 
Poodlyath House, Kalpeni. 

CO. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda Rouse, Kalpeni. 

B. Abdurahiman, aged 49 years, Sb. Muhrned M., 
Beerandhoda House, Kalpeni. 

K.C; Abdul Laffaf, aged 38 years, Sb. Aboobackcr, 
Kuttiyachada HouSe., Kalpeni. 

M. Anwar,agdd 37 years, Sb. M.P. Khader, 
Maral 1-louse Kalpeni. 

M.P. Hajira, aged 36 years, Dbo. K.P. Mohammed, 
Mayarnkakkepur. 1-louse, Kalpeni. 

\%. C.G. Neea f3cnpm, aged 36 years, D/o. Hamzakoya M.K., 
Cheriyacharnan (3th House, Kalpeni. 

19. 	K.K. Attakoya, aged 59 years, Sb. Ahâmed Kunji Koya, 
Kandamkalam 1-louse, Kalpeni. 

2'O 	1 hangakoya,aged 33 years, Sb Chariyakoya F 
Kôliyala I louse, Kavaiatti 

21 	1 1usain Au, aged 35 years, S/o. Nallakoya, 
'ttipuId House, Kavalatti 



- 

. 

22 
	

Jaffer, aged ::. yas, Sb. Hasan T.P., 
Kaladi 1-IousKavaratti. 

23. Basheer, aged 36 years, Sb. Mohammed P., 
Kunnina.mel House, Kavaratti. 

24 
	

Arnina, aged 42 years, D/o. Aboobake'r, 
Thekiapura House, Kavaratti. 

25 
	

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninafne! House, Kavaratti. 

26 
	

Rahrnath, aged 38 years, D/o. Mohammed P.V., 
Alachaoppada I-louse, Kavaratti. 

27 
	

Raziyabi, aged 33 years, DIo. Au, 
(unnurnpurain I-louse, Kavaratti. 

28 
	

ShamshadbeCgum, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, DIo. Kunhikoya, 
Fat.hima Ma.nzil, Kavaratti. 

Lilar, aged 28 years Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

31, 	Nooru! Amer, aged 33 years, Sb. Sayed Buhari, 
Palalam 1-louse, Kavaratti. 

Abdul Rasheed, aged 23 years, Sb. Hasainar, 
Urnbiyapura House, Kavaratti. 

Hussain B., agd 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House s  Kavaratti. 

Mohammedali T.P., aged 35 years, 
Sb. Aboobaker K.K.., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam l-Iose, Kavaratti. 

	

36 	Jassin C , aged 33 years, Sb Au K P, 
- 	Chonam Houe Kavaratti. 

	

37 	Mohammed Rail, aged 37 years, Sb Hamzath Haji A P 
Mojlokepuia I-louse, Kavaratti 



0 	.. 
Mohammedhaffc PA., aged 35 years, Sb. Kuji Seedi Koya, 

Puthiya Alikm, Amini. 

Abdul Raheem, aged 34 years, Sb. Abdu Rahirnari, 

Aynepura Hose, Kavaratti. 

Mushin, aged 5 39 years, Sb. Nallakoya, 
Kuttithayapurä I-louse, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharammakepura 1-louse, Kavaratti. 

Faizel Hussain, aged 37 years, S/0. Shahul 1-lameed, 
Palamkakkada House, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham 1-louse, Kavaratti. 

Shihab, aged35 years, Sb. Kunhimoideen, Mullapura House, 

Kavaratti. 

Aman, aged 37 years Sb. Aboobacker, Kaladi 1 -louse, 

Kavaratti. 

Rahem A., aged 30 years, Sb. Khader, Agarn I-louse, 

Kavaratti. 

iirozkhan, agd 27 years, Sb. Sayed Poo, 
U ilikanapur House, Kavaratti. 

Abdul Hashim MI., aged 33 years, Sb. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
iJmbiyapura 1-louse, Kavaratti. 

C.P. ithdul Raal<, aged 42 years, Sb. Mohammed, 
Chamayathaa House, Kavaratti. 

K. Abdl Ras:heedu, aged 42 years, Sb. Hamzath, 
Kunhibiyodajlouse, Kavaratti. 

C.P. Raheern, aged 31 years, Sb. 1-lameed, 

,.< çhandipura 1-louse, Kavaratti. 

53: MT.,P, 1-labeeb Rahma.n, aged 43 years, S/o. Khalid, 

	

I . 	.Melathiruvathapuia 1-louse, Kavaratti. 

' S 	 •_ 



4i- 	 S 
Moorninath, aged 37 years, D/o. Kidav, 
Neliyampura 1-louse, Kavaratti. 

1-lalima, aged.35 years, D/o. Koyamma, 
Thaleekepura I-louse, Kavaratti 

56 	Sayed Abdul Raheem, aged 46 years, Sb Haji Sayed Shaikoya, 
Ummai manooda I-louse, Kavaratti 

Abdul Reheern, aged 30 years, Sb. I-Iamzath, 
Mannayapura House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Harnzath, 
Ulikanapura I-louse, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puthiya Kunnànika!am, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyamma, 
Kunnumpura I-louse, Kavarätti. 

Seethi Kôya, aged 39 years, Sb. Chetiyakoya, 
Edanilain Hous, Kavaratti. 

Mariyoinirabi, aged 36 years, D/o. Mohammed, 
Kattikulam House, Kavaratti. 

Mohammed Shafi, aged 33 years, Sb. Ahammed Haji, 
Päkichipura House, Kavaratti. 

Mubeha, aged 23 years, DIo. Sayed Poo, 
Ne!iyampura House, Kavai atti 

Salma,ged 22 years, Dbo. Cheriyakoya, 
Vadaki:ia pura House, Kavaratti. 

Muhammed,aged 32 years, Sb. Attakôya, 
Vadki lapura, Kavaratti. 

Sairabanu P.E.,ged 31 years, D/o. Saye'd Shaik Koya, 
Madal 1-louse, Amini. 

68ohammed A,li P M , aged 27 years, S/o. Harnza, 
Puthiya Manz,!, Amini 

69 	Chet1yakoa, aged 41 years, Sb AbtIul Khader, 
Pn/aiamI-  Iousc,Amini 
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Cheriyakoya M.C., aged 32 years, Sb. Harneed, 
Melachetaa House,Kadrnath. 

Shafee\1 .P., aged 39 years, Sb. Ismail, 
Vadak1i1apu House, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Noor Mahal, Kadmath. 

Shahul Harneed, aged 21 years, Sb. Ibrahim, 
Melachetta House, Kadmath. 

Najmudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iquba!, aged 46 years, Sb. Khader, 
Attalada Hoüse,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

Il a j arommabi E.K, aged 40 years, Dbo. Shikoya, 
Edayakkal House, Androth. 

Badarudheen Koya A.B., aged 38 years, Sb. P.S.J. Thangal, 
A1iyathammda Bithathabiyyapurarn I-louse, Androth. 

Asmabi, aged 38 years, Dbo. Koyamma A., 
Mayyampokkda House, Androth. 

Shahnaz Beegurn C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada I-louse, Androth. 

1athimath Suhara, aged 38 years, D/o. Koyamma, 
Bappathiyoda I-louse, Androth. 

Nusaiba A, aged 45 years, I)bo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavana!çkal I-louse, Androth. 

BaihaT., aged 37 years, Dbo. Pookunhikoya, 
Thailath 1-louse Androth. 

	

85 	Rahamth P , aged 42 years, DIo Koya Kiadve, 
Pathada House, Andioth 

/ 



Naseera an  M.K., aged 40 years, DIo. Kunhi Koya, 
MooIak:d Hôuse,Androth. 

Kadeeshmrriäbi L., aged 40 years, DIo. Seethi M., 
Lavanákkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 
ThacheiyHoSe, Androth. 

Mullapoo M.K., aged 39 years, D/o. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysummabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery I-loUse, Androth. 

Habeebath A, aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, DIo. Sherukunhi, 

Kunnel House, Androth. 

Harneedath M., a.ged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

SafiyaMM., aged 39 years, DIo. Nallakoya M., 

Mathi1Housë, Androth. 

Rahil M., agd 39 years, DIo. Nallakoya, 
MathilHouse, Androth. 

Hussaih P.P.,. aged 45 years, Sb. Aboo Sala, 
Poovinapura ,House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Husaii E.K.., aged 48 years, Sb. Seethikoya, 
Edaya1<.al House, Androth. 

IOL Sayeed Mohammd Koya L , aged 54 years, S/o. Kader P, 
Lavanailçkal House, Androth. 

0 	- 	
// 



Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnashadaklouse, Androth. 

Ismail, iged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange House, Androth. 

Subaidabi, aged 37 years, Dbo. K.K. Sayedmohammed, 
Pathada 1-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn House, Androth. 

M.P. Mohammed 1-lussain, aged 35 years, 
Sb. Kidave, :Moodarnpura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administratot, 
AdministratiOn of the Union Territory of Lakshadweep, 
Kavaratti 682 555. 

Director of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

I)irectO, Department of Labour and Employment, 
AdmirIstratin of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 555. 

Department Of Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Uirector— 682 555. 

I)epaitnent of Women and Child Development, 
Adninistration of the Union Territory of Lakshadweep, 
Kavarati, represented by its Director - 682 555. 

Depártment Of Fisheries, Administration of the Union Territory of 
,Iakshddweep,Kavaratti, represented by its Director - 682 555. 

	

/ 	8 	'T1epartment of Animal Husbandiy, Administration of the Union 
Teri*bry of Lakshadweep, Kavaratti, 

	

f 	repeehted by its Director-682555. 

*1 
- 	/ 

\.t: .  . 



Lakshd.weep Khadi and Village Industries Board, 
Kavarati, reresented by its Chairman - 682 555. 

Revenue Su:ivisional Officer, Kavaratti Island -682 555. 

Sub DiVisional Officer; Arnini Island - 682 554. 

Assistant Ehineer, LPWD Sub Division, Andrott Island-682 553. 

LakshdWeDistict  Panchayat, District Panchayat (HQ), 
Kavaratti, 

represerted by its Chief Executive OfficeL- 682 555. 

Village (Dweep) Panchayat, Kalpeni Island, represented by its 
Executive Officer - 682 55 1. 

Village(Dwep) P•anchayat, Kavaratti Island, represented by its 
Executive Oficer - 682 555. 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer - 682 554. 

Village(Dwep) Panchayat, 
ni Kadaah Island, represented by its 

ExecufiV 0ficer -682 553. 

Village (Dwep) Pa.nchayat, 
Androth:Is1atd, represented by its 
Executive Officer - 682 552. 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. 0A392/2013 

l-lusain, S/oAboosala, 
ararnappada (Konchukakada) House, 

Agaifesntly wdrking as Cleaner, 
RG:11spitl, Agatti. 

2. 	Shukor: S/ late Kidave, 
Pakrumupanda 1-louse, Agathi, 
Present wqrking as Cleaner, 
RGS 1-Iopital, Agatti. 

3 	1at1eeI, S/o AtMkoya, 
Kalkaidiyoda House, Agathi, 
Pieendy working as Cleanet, 
RUS 1-lospital, Agatti 

L / 

Respondents 



4- 	 M. 

1-lameedath, D/o Koyassan, 
Aynepara 1-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Subaida. D/o Mohanied, 
Kulalioda House, Agathi, 
Present wotking as Cleaner, 
RGS I-lospitál, Agatti. 

1-lajara, D/o late Hyder, 
Beepapada 1-louse, Agàthi, 
Presently working as Cleaner, 
RGS I-lospital,Agatti. 

Sheernabi, D/d late Shamsuddeen, 
Beeapada 1-louse, Agathi, 
Presently woiking as Cleaner, 
RGS I-lospita1, Agatti. 

Abida, D/o I-arneed, 
Makkiyachoda House, Agathi, 
Presehy working as Cleaner, 
RUS 1-lospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

10 	'ulaiman, '/o Harn7a, 
KalamthLthlyoda I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti 

11 	Maharnood, /o Koyassan, 
Arnpeiá!ly House, Agathi, 
P esentli wo ki ng as Cleaner, 
RGS HOspitäJ, Agatti. 

12. 	Saifulla, S/o Abdurahirnan, 
Mariyaihoda House, Agathi, 
Presently working as Cleaner, 
RGS Hdspital, Agatti. 

I3 	Aburrna, 
u 	

Sb late Harnza, 
N4eIulLn House, Agathi, 
Preentiv Orking as Dhobi, 

/ RGS 1-1opitdl, Agatti. 
/ 

L 

/ 



90 'S 

1 4. 	Abdulkà'cler, SIo Ummer, 
Bitiy41 House, Agathi, 
Preseni1yç'oing as Dhobi, 
RGS 1'fi Agatti; 

15. Abdu1la,S/oKha1id, 
Kandavar Gothi House, Agathi, 
Presently working as Cleanr, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Rarnadas) 

Versus 

The Adiinitator,, 
Unioi Tern qry of Lakshadweep, 
Kavt'ti.-682:555 

The Ciirp.On, 
Vill'(Dwp) Panchayat, 
Agatti 1s1and Union Teiritory of Lakshadweep 682553 

The'M.'dica[Q fficer in charge, 
Comiiuity Health Centre, Agatti Island, 
Union leititoly of [akshadweep 682553 	 Respondents 

(By Advooa(e StiS Radhakiishnan (Rl&3)) 

OA393i2O 13 

C Mdljkoy4' aged 44 yeats, 
S/o S irj Cllireyarnrnakada House, 
Kadañtat, Sk'fled Labourer, 
Office Oti th Assistant Engineer Electrical, 
Eectnica1'St.b Division, Kadarnat. 

K.P. iaFluddeen,aged4l years, 
Sb l-laiced Madki nachetta, Katti pura House, 
Ski I led,[b'o'urer, 
Of!ce.b:tht Assistant Engineer Electrical, 
El,ctii l'ib Di vison, Kadamat. 

I 

K.P: 1i),aged 31 years, S/o late Nallakoya 
KubhiäHouse, Kadarnat, Skilled Labourer, 
Office oi'th Assistant Engineer Electrical, 
FI&rIri si:nivision Kadarnat. 

- 	- 	- - 

4 BM Asadulla, aged 42 yeais, So Hameed Melachetta, 

•v 
• 0 ,  

• 
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Biri;yo!Tunadc:H0uSe, Kadarnat, Skilled Labourer, 
Offic.c of:th4Assistant lEngineer Electrical, 
Ekctricaf Su13Division, Kadamat: 

5. 	K.P. Kunhikoya, aged 41 years, S/o late Hassainar, 
Keeiãclérry House, Kadamat, Ski! led Labourer, 
Office bf.the Assistant Engineer, Electrical, 
Electrical Sub Division, Kadamat. 

(By Advocate: Sri, R. Sreeraj) 

The Adnunistrator, 
UnionTerri.tory Of Lakshadweep, 
Kavaratti-68255 5. 

The DirectorbfPanchayat, 
Department of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

Applicants 

The Chief Executive Officer, District Panchayat, 
Kadamat7682 556. 

 The Asistant Engineer, Electrical, 
Elecia Sub Division, Kadamat-682 556. 

5 1 hC hau pci son, 
Ugp Panchayat, Kadamat-682 556. 

(By Adv ; 	iS: Rdhakrishnan(R1-4)) 

60. OA3941.2ff13 

I. U.fl.  Janl:S/ç CO. Koyamma, aged 39 years 
working aSkilled Labourer, 
Aniiyial Huandry Unit, 
Union I eitoiy of Lakshadweep, Kalpeni-682 557 
and 	ing,t Umprampappada House, 
Kdn+sland-682 557. 

 F.F.N1u1ikyà, S/o late M.K. Hamzakoya, aged 43 years 
wóWigs Sdlled Labourer, 
AninaUsandry Unit, 
UiionTeritóiy of Lakshadweep, Kalpeni-682 557 
and resi4ing at Thithiyapada House, 
Kälpenl Islarid-682 557. 

 M. Hyler, Sb o late M.K. Yousef, aged 43 years 
workirgs Casual Labourer, 

1 ;  

/1 

j 



Animal HusLadry Unit, 
Union.Territr' of Lakshadweep, Kalpeni-682 557 
and residing 'at Manchiyanàm House, 
Kalpeni larid 7-682 557. 

K.O. Mol an ed IbnLJaffer, S/o K.P. Sayed, aged 44 
years,- wking as Casual Labourer, 
AniaiFtuSbiidry Unit, 

of Lakshadweep, Kalpeni-682 557 
and.isdng.t Kakatchiyoda House, 
Kalpeni Island-682 557. 

M.K. Naseei- ,'S/o P.Cheriyakoya, aged 33 years 
working as Casual Labourer, 
Animal Husbandry Unit, 
Union TerritOry of Laks-hadweep, Kalpeni-682 557 
and'residing.'at Malmik.aldada House, .; 
Kalpeii Island-682 557. 

M. Kaläm, SIoM.C. Muthukoya, aged 34 ye'ars 
woi'kirg as 	aual Labourer, 	•. 	 .: . ... .... 

.Hbandr'Unit, 
Union Feiiitoiy of Lakshadweep, Kalpeni-682 557 
ãndPidii'at Maral House, 	.. . . . 

Ka1ëhi Isld-682 557. 	- 

K.K 1\'1bhammed Rafeeque, S/o V.K. Kojankoya, aged 45 
yeai', workihg as:Ca.sual Labourer, 

Animal Husb,andry Unit, 	. 
Union Territiy of Lakshadweep, Kalpeni-682 557 
an 	esidingat Kandaiiikala.m- House, - •- 	: - 
Kaleri:.1lrtd-682 557. 	-- 

8 	M' 	--S/o late M C Ahrnedkunji, aged 47 years 
workin spasual Laboutet, 

..l'b'andry Unit, 	. 	. 	. 	. -. 
('1 

Unior Fei11noiy of Lakshadweep, Kalpeni-682 557 
and restng Mai al I-louse, Kalpeni lsland-682 557 

9. 	K.Q. Abd. il;'Sa-lam, S/oP. Assainar, aged 39 years 
wQrking as Casual Labourer, 
Anirnal,1-Tusbandr) Unit,  
Union Territory of Lakshad\veep, Kalpeni-682 557 

'Nnd tesiding at Kakatchiyoda House, 
Kalpeni Islaid-682 557 

1 0 	PP Musthafa, S/o late Sayedrnuharnmedkoya, 
g9d47eais, woiking as Casual Labourer, 

An";usbandiy Unit, 

( 1 



3. 

Union Territory of Lakshadweep, Kalpeni-682 557 
and residing Pokkarappada House, 
Kalpehi 1s1ari.682 557. 	 . 	Applicants 

(By Advcite: Sri 	Unnikrishnan) 

Versus 

The Administrator, 
Union Territor' of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of Lakshadweep, 
Kavaratti,-682555 

The Chief 1xécutive Officer, District Panchayat, 
Unic Territory of Lakshadweep, 
Kavatti,-6255 

The Vctcrina..•y Assistant Surgeon, 
Village Dwëep Panchayat, 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri S. Radhaktishnan) 

61. 	OA 395/20.13 

Saiü1 Ab.id, S/o Yusuf, aged 40 years, 
Cheriyamnallala House, Kadamat, 
lIelp'ëi, lIistict Panchayat, Kadarnat 

Abdtl hukd,bi, S/o Sayed Au, aged 41 years, 
Ukkayacliett.. I-louse, Kadarnat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/b Nadeer, aged 43 years, 
M adurakam 1-louse, Kadarnat, 
1-lelper, District Panchayat, Kadamat. 

Ayoobkhan, S/o Kunhikoya, aged 37 years, 
Kerti.;,Maha,l 1-louse, Kadamat, 
Helpe 2 Distiict Panchayat, Kadamat 

'U 
(ByAdvocate SiiR Sieeraj) 

Versus 

'1 

Applicants 



['he Administiatoi, 
Uriioi 'Iet itoiy of 1 akshadweep, 

Kavaiatti82 555 

2 	'l he Dii ectoi of Panchayat, 
Depaitment of Panchayat, 
Administratibri of Union Territory of Lakshadweep, 

Kavai'at68255 

3. 	The Chief Executive Officer, District Panchayat, 

Kavaitti-68255. 	 Respondents 

(By Advocate: Sri S, Radhaknishnan) 

62. OA 40012J113. 

P P Siiaj, aged 44 years, _S/o M. Subati, 
PuthiyPahaam House, Agatti island, 
Union 1 cii itoly of I akshadweep 

NouthácLAli.ged 32 years, S/o U. Sabjan, 
KeelaSaraiiTha Pada House, Agatti Island, 
Union Tei'ritpi'y of Lakshadweep. 

M. Abd u l Naset', aged 28 years, S/o M. AbduiRahirnan, 

Mei a.1.1o.m, ,l:.Iouse, Agatti Island, 
Union 4 cii itoly of Lakshadweep 

	

4 	T. I Khlid, aged 30 yeats, Sb Kidave, 
Me1a1llam1ouse, Agatti Island, 
UnIon 1 eiito1y of Lakshadweep 

	

5 	K C Abdul hukoor, aged 38 years, Sb Kasmi, 
Kat iyamachctt I-louse, Agatti Island, 
Union .1 erqtiy of Lakshadweep. 

	

6. 	M.P. Ninddin aged 27 years, S/o M. Abusala, 
Melapula I 1ouc, Agatti Island, 
Union I cii itoty of Lakshadweep 	 Applicants 

(By Advcateri N Ant ikurnar) 

- 	 Veisus 
• 	 .:. 	:1...'. .... 

I1he Adminisiatoi, 
Union lutitoty of Lakshadweep, 
Kayiiatti -682551 

'- II 

	

2 	j.heChaiIpcison 

/ 	., 	 : 



Village (Dweep) Panchayat, 
Agatj, Island, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682$5:1 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
\/illage (Dwcep) Panchayat, 
Agani Island, Union Territory of Lakshadweep-682553. 

6, 	The Deputy Collectdr/ASO, 
Agatti Island, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. OA 404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual LabOurer in the 
Department of Science & Technology- Kalpeni Dweep. 

Af'fefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkai'a (I-louse), Ka 1lpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology -
Kalpeni Dweep. 

(By Advocate: Sri Qrashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy! Daniel) 

Versus 

3 

Applicants 

	

1. 	The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2-Jhc Chauperson, 
'\iflage (Dweep) Pnchayat, Kalpeni. 

	

3. 	.heDirector of Panchayat, 
[ep1hrtment of Panchayath, Kavaratti-682555. 



S 
4. 	The Director, 

I)epartment of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Ani,mal Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
[)epartrnent of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (Ri-3)) 

65. 0A413/2013 

Applicant 

Respondents 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. of Lakshadweep, Working as 

.Hpmeopathic Attender in Homeopathic Unit 
Kilann Dwcep 

(By Açlvocate Mr. Grashious Kuriakose, Sr) 
(B'M'ocate: Ms. Daisy I Daniel) 

Versus 

Applicant 



S7 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

LI 
	 3. 	I)irector of Panchayat, 

Department of Panchayath, Kavaratti-682555. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary I-lealth Centre, Kiltan Island. 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam House, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P.,. 
Mootharnrnada House, Agatti. 

Hafsath M., aged 46 years, D/o Ummer, 
Moothamrnada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda 1-louse, Agatti. 

Urnilla T.P., aged 54 years, D/o Khader, 
Thekki lappura House, Agatti. 

Ummer C.K., aged 54 years, S/0 AlifT.P., 
Chekkakkal House, Agatti. 

boobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti 

med T.P., aged 39 years, S/o Hamza, 
mpadi House, Agatti. 

- 

	

1_ 	1 

'.. 

Respondents 



S 
10. 	Saromma M., aged 39 years, D/o Harnza, 

Mariyathoda 1-louse, Agatti. 

II. 	Ashraf AK., aged 42 years, S/o Aharned M., 
Achan Kuttiyoda House, Agatti. 

Abdul Razzak R., aged 33 years, S/o Harnza U., 
Roullammada 1-louse, Agatti. 

Shaftabi PP., aged 36 years, D/o 1-larnza K., 
Puthiyapura 1-louse, Agatti. 	 Applicants 

(By Advocate: Mr. KB. Gangesh) 

Versus 

The Administrator, 
Administratloh,of the. Union Territory of Lakshadweep, 
Kavarattl-682555. 

Director of Panchayats, 
Department of Ppnchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-6$2555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutiv Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 	OA 444/12013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territoryof Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sredharan) 

Versus 



I 
The I) i rector of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti island. pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan island. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

Hameed K., S/o Abdul Rahrnan, aged 36 years, 
Keelazillarn I-I) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (1-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Work itig  as Casual labourer in 
Lakshãdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, 1(1 Itan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Wor!<ihg as Casual Labourer in 
Lakshadweep Building Development Board, 
Kili.an. 	 Applicants 

- 



• 	 •• 	 ' 	
:.' 

icc' 

(By Advocate: Mr. Grashious l(uiakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territoiy of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 
Kavaratti. 

Director of Panchayat 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S.Radhak.rishnan (RI, 3 to 4)) 

/ 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sayed Koya 
Madapally House 
Chetlat Island. 	 Applicant 

(13)' Advocate Mr. K.B. Gangesh) 

Versus 

I. The Administrator, 
Admintration of the Union Territory 
of l.akhadwep, Kavaratti - 682 555. 

 The Dftector (Services) 
Adminisi.ratidn oftheUnion Territory 
of 1 akshadweep (Secretariat), 
Kavaiãtti— 682555, 

 Depii'tment.of Science and Technology 
Unidn Territor' of Lakshadweep, 
KAvaraihi - 682 555. 
Represnted by its Director. 	 Respondents 

(B)' AdvocatMr. S. Radhakrishnan) 

OA 492/2013 

I 
•,•,, 

( 	

- 



t,.  

K. Bushra B,egum, W/o Hakeem, 
Aged 27 year, Casual Labour, 
Office of the Veterinary Assistant Surgeon, 
Animal Husbndry Unit, Arnini. 
Lakshadweep-682 552. App! icant 

(By Advocate: Sri V.B. I-Iarinarayan) 

Versus 

Union of india rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

2. 	The Director of Panchayat, 
Departinent of Panchayat, 
Union Territory of Lakshadweep, 
Kavartti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal 1-lusbandry Unit, Arnini. 
Union Territory of Lakshadweep-682 552. 

'I'he Chairperson, 
Village (Dweep) Panchayat, 
Amini, Lakshadweep -6825 52. 

(By Advocate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rah.math Beegurn Keelakunnikkam, 
W/o. Mohammed B.K, 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadamat Island 
Union Territory of Lakshadweep, PIN —682 556. 

2. 	Mohamied Shafi Qraishi Malika, 
Sb. M. Sayedali, 

'Data 1. ntiy Opeiator (MGNREGA) 
2 	Vi11agc ([)weep) Panchayat Office (MGNREGA) 

Kadamath Island, Union Territoiy of Lakshadweep, 
ReSLdlng at Malika I louse, 
4damat Island, 

/ 
\ / 

I- 	
r• 

Respondents 



ME 

Union Territory of Lakshadwep,, PIN 682 556 	Applicants 

(By Advocate Mrs, Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Department of Rural Development) 
Kavarafti I. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Progamrne Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Tertitory 
of Lakshadweep. 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
Casual Labour, Street Light Maintenance 
Villag& Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address Kunninamel House 
Arnini Island, Union Territory of Lakshadweep 
Pin - 682 552 

(By Advocate: Mr,TCG Swarny) 

Versus 

1. 	The Adinistrator 
Union ieritory of Lakshadweep 
Lakshadveep Administration 
Kavai'atti - 682 555 

Respondents 

Applicant 

2. 	The Executive Engineer 
(Depai tment of Electricity) 

/ 	 Adinistration of the Union Territoiy of Lakshadweep 
Kavatti - 682 555 

- 	3 	Ihe Secietaiy (Panchayats) 
/ 	 (Diretoi ate of Panchayats) 



Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4. 	The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadweep - 682 552 

5. 	The Assistant Engineer (Ele) 
llectrical Sub Division 
Union Territory of Lakshadweep 
Amini Island —682 552 

6. 	The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
lavaratti - 682 .555 	 .. 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (RI -3,5&6) 

73. 	O.A No. 509/2013 

I. 	[Vialeeha Beegum K.C. 
D/o. Indeen Kandilath 
Kaval Chetta 1-louse, Androth. 

Shahida Beegum K. 
D/o. 11am zakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
MakkcFlouse, Androth. 

Aysha Bçegum P.V.K 
.D/o. Yakoob P.K. 
Puthiy ; 1entamveli Kad 
Andro(h. 

Rahmath L3eegum K. 
D/o. I-Iamzakoya P.P 1, 
Kunhali House, Androth. 

' 	,'I'hahira L. 
/ 	D/o ecthi Nallal 

. 

	

	:,L.mnakal 1-louse 
i, n.dcroth. 

7. 	Shaid.aA. 
D/o" aycd Mohammed M.  



. 

Aliyathara I-louse, Androth. 

S. 	Fathiniathu Suhurabi P.V.K 
D/o. N4ajeed P.V.K 
PentanU!i Kad, Androth. 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilath Houe, Androth. 

RaisaK 
D/. Badarudheen Melechetta Mechery 
Kadiyammada I-louse, Androth. 

1-laseena Beegum C.P.I 
DIo. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-labsab1 PUP 
Dbo. Fàkarukdheen K. Cheriyadam 
Urnmathabiyapura I-louse, Androth. 

(By Advocate: Mr. K.B. Gangesh) 

Vests 

The Administrator, 
Administration of the Union Territory 
of Lakhadweep, Kavarathi - 682 555. 

2 	Duectate of Industnes 
Union1rritory of Lakshadweep 
Kavaräihi, represented by the 
Director of Industries —682 555. 

Applicants 

3. 	Coir Supeiviso.r 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi. S. Radhakrishnan) 

74. OA51O/2Ol3 

- 	1 laseena 	1-laseenabi 1 hei akkal 
1 herakj<al I-louse, Kadamath 
Data bivfiy Opciatoi 
Village Dweep Pa1chayath, Kadamath 	 Applicant 

aj) (By Advoca'te Mi R Sieei  
•V 	 / 

•1 
-. --. --V -:.-.--- 
V 	 ' 



Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682 556 

The District Programme Coordinator 
MGNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (R -3,5&6) 

75. OA 557/2013 

1. 	K.V.Naseer 
Kodavalappu Houe,Kiltan 
Cook, Governmnt Senior Secondary School 
Kiltan 

Respondents 

2. 	K.P.Dawood 
Kilappura I-louse, Kiltan 
Peon, Government Senior Sebondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

Th:Adrninistrator 
Onio"n Territory oiLakshadwep 
Kãvaiaiti - 682 555 

The Director oiPanchayath 



• 	
• 

Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

The Executive Officer, 	H 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Secondary School 
Kiltan -. 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnaii (R1-3 & 5) 

76. OA 566/2013 

SafiyathS 
Cook, Government High School 
Kadamath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

2. 	P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Islan 

3, 	M.P.Attakoya 
Cook, Government J.B.Schdol 
Kadarnath 
Residing at Kailiyarnmakad 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.Schóol 
Kadamath 
Residing at Biriyommada 
Kadamath Island 

P.Amanulla 
Cook, Government J.B.School 
Kadamath 
Residing at Kunnumpura 
Kadamath Island 



	

110*1-40 	 A-07, 

Ummer PP.1 
Cook, Government J.B.Schdol 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

1-lidayathullaP 
Cook, Government J.B.Schdol 
Kadamath 
Residing at Kadamath Island 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadamath 
Residin g  at Kadamath Is1and 

Pookunhikoya P.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B School, Kàamath 
Residing at Biriyommada 
Kadamath Island 

. JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

1. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Qepartment of Panchayath 
Adrninistiation of Union Territory of Lakshadweep 
Kayaratti —682 555 

3 	T h Head Master 

\ • .:; 	 . 	* 	/ 



- 

Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Scondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

77. OA 567/2013 

1 labeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadamath Island. 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territoiy of Lakshadweep 
Kavaraiti - 682 555 	* 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

78. OA 580/201 

Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Mariki lam 1-louse, Kavaratti. 

1-labusa 
S 	Alachapada, Kavartti. 

'acoob 
Kaladi 1-louse, Kavaiatti 

S 



5. 	MuhammedSalib 
Aynepura House, Kavaratti. 

6, 	Fareeda Beegarn 
Molokepura House, Kavaratti. 

Saleem 
Pallicharn I-louse, Kavaratti. 

Bamban 
Nambicharn House,Kavaratti. 

Sayed Abdullakoya 
Chendipura House, Kavarátti. 

0. 	Nafeesathbi 
Poodiyam House, Kavaratti. 

11. 	Jamaliyath 
Thirinipura House, Kavaàtti. 

12, 	Fazeela Beegurn 
Kannipura House, K avara tti. 

13. 	Urnmer 
Thin niikad House, Kavarãt.ti. 

4. 	Firozkan. 
Athnachamrnada House Kavaratti, 

Jaffer 
.Marikilam House,Kavaratti. 

Amanulla, 
Mela 111am House, Kaaiãtti. 

Sirajudheen 
Molokepura 1-louse, Kavaratti. 

Hiyasudheen 
Chamayathapura F-louse, Kavaratti. 

19 	Fathahudeen 
Kadapuathaba House, Kavaratti 

20.: :M'neer 
Kittipapepuia 1-louse, Kavaiatti 



Ashik 	 . 	

0 	 • 
Puthiya Alikorn 1-louse, Kavaratti. 

Muhammed Musthafa, 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda House, Kavaratti. 

Muhsin 
Beeranthoda F-louse, Kavaratti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam House, Kavaratti 

28, 	Kha!id 
Thottathapura 1-louse, Kavaratti 	 Applicants 

(By Ad\'ocate: Mr.K.B.Gangesh) 

Versus 

The Administrator . 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Pa.nchayath 
Administration of Union Territory of Lakshadweep 
Kavai'atti - 682 555 

Director of I-\griculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

4-..,. Director of Animal Husbndiy 
Depaitmcnt of Animal Husbandiy 
Administi ation of Union 1 ci ritory of Lakshadwecp 

0" 	 . Kav; i.i'atti - 682 555 
. 	 . 	 .. 0...,',  

. 	 . 

	

5 	Vi1lae (Dweep) Panchayath Kavaiatti Island 
iepiented by its Executive Officci, 

1r 



H lB 

Pin - 682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 	I  

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Smt.Sulfabeegurn 
Cook, G.I-l.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territor' of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. OA 601/2013 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (II), Kiltan Island P0., 
Union Territory of Lakshadweep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreed.haran) 

Versus 

l 	Uon eiiitoiy of Lakshadweep, represented by the 
istt01', Kavaratti Island, Pin - 682 555. 

Teiritory ofLakshadweep, 2 	hhe)[)iiectoi of Panchayath, Union  



4 . 	

S 
Kavaratti Island, Pin - S2555. 

The Chairperson, Vii1a(Dweep) Panchayath, 
Kiltan island, Union Titory of Lakshadweep, 
Pin-682 558. 

The Executive Offiper, Village (Dweep) Panchayath, 
Kiltan Island, Union Teriory ofLakshadweep, Pin —682 558. 

The Library and lnforrnti n Assistani, Public Librai, 
Ki Itan island, Union Teri'jtory of Lakshdweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (RI, 2,4 & 5)] 

81. 0A634/2013 

Malikdeenar, aged 21 yeas, S/o.Hamzath, 
Sara Manzil House, Agatti. 	J.. . 	 .. 	 Applicant 

(13),  Advocate: Sri K.B. Gange.sl) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Diecor of Panchayats, 
Depaicment of Panchayats, 
Administration of Unidn Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department of Education, Administration of the 
Union Territory of Lakshadweep, KaVaratti, 
represented by its Directo.682 555. 

Village (Dweep) Panchayat, 
Agatti Island, represented by its Executive Officer, 
682 554. . 	 Respondents 

(By Advocate: Sri S. Radhakrishrari) 

82., OA 635/2013 

Fathahudheen K;P., aged 40 years, 8/0. Sayed Muharnmed Koya, 
I 	 Katpalli House, Agatti. 

.2. 	YOunis, aged 31 years'St::Abdulla, Mariyathoda House, 



I 
Agatti. 

K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyam 
Mukriyoda House, Agatti. 

K.M. Arnina, aged 46ars, D/o. Abdul Rahman, 
Kuttiyarn Mukriyoda House, Agatti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Jnion Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Seh'.ices, 
Kavaratti —682 555. 

Medical Officerin chrge, 
Community Health Cënfte, Agatti —682 553. 

Medical Officer in Chge, Rajiv Gandhi Speciality Hospital, 
Agatti - 682 553. 

Village (Dweep) Panhaiat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegurn M.I., Meppaa 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

1. 	The Administrator, F. 

Administration of the Union Territory of Lakshadweep, 
Kavaiatti-682 555 

2 	Director of Panchayat, 
Department of Panchayats, 

) Administration of Union Ferritory of Lakshadweep, 
/ Kavaratti —682 554; 
/ 

/ 

Applicant 



• 	

11, 

S 
Project Manager, Desiccated Coconut Powder Unit, 
Lakshadweep Developmerh çoiporation Ltd., 
Agatti, Kavaratti 682 554 

The Deputy Director (Adrni.) Lkhadweep Development 
Corporation, Kavaratti - 6254. 

\'illage (Dweep) Panchayat, 
Agatti Island, represented bits Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. RadhakrishnØ) 

84. 0A822/2013 

B.P. Navas, Aged 27 years, Sb. Kâsmi M.P.,
O  Valiyapura 1-louse, Kilthan Island P.., 

U.T. of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Applicant 

Director of Panchayat, 
Department of Panchayat,, 
Administration of UT of Lakshadweep, 
Kavaratti - 682 555. 

The Principal, Government Higher Secondary School, 
Kifthan Island - 682 556. 	• • 	 Respondents 

. RJ 
85. OA 880/2013 

MuthukoyaN.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshadweep- 682 558 

(3 Advocate: Mr. Shabu Sreedharari )' 	 ) 

Versus 

I 	Union lciiitory of[ akshadweep represented 
y b (hc Admin ist atoi 

Kavatatti Island —682 555 

\ / 

Applicant 



• 	: 

115 

Director of Panchayat 
Union Territory of Lakhadweep 
Kavaratti lsland-682555 . 

The Senior AdministrtjvêUfficer 
Education (District Parichayath) 
Union Territory of Lakhadweep 
Kavaratti Island - 682 5:5* 

The Principal .................. 
Government Senior Sqpndary School 
District Panchayat, Ki!çaiislarid 
Union Territoiy of Lakshadwee 682 558 

(By Advocate: Mr.S.RadhakrisFjan). 

86. 0A898/2013 

K.C.Abdul Khader. . 
Kulikaraya Chetta Hous3 
Chetiat Island 
Union Tcrritory of Laksliädw - 682 554 

(By Advocate: Mr.Shabu Sreeharah)::r 

Versus 

Union Territory of Lakshd.éëp represented 
by the Administrator 	W i 

Kavaratti Island —682 

The Director of Panchayäkh:;.... 
Union Territoiy of Lakshadweép 
Kavaratt) Island - 682 555 

The Senior Administratjve Officer 
Education (District Panc1iyath) 
Union Territory of Lakshadwèep 
Kavaratti island - 682 555i 

Respondents 

Applicant 

Principal 	 ........ 
/ 	G'ovrnrnent Senior Secondary School 

Distiict Panchayat, ChetITt Island 
Union Tcuitory of Lakshadweep 682 554 

Ic 	I 

(By Advoat 1Mi S Radhakiishnan) I  ...• 	. 	/ 
i 

\ 	 •.•: 

Respondents 



1' 

87. 0A904!2013 	 H 

Kadeeja C.P 	 : 
Cheriyapurakad 	H 
Kalpeni Island 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 	S  
Administration of the Union Teriiory of Lakshadweep 
Kavaratti - 682 555 

Applicant 

I 

Sub Divisional Officer 
Office of Sub Divisional Officer 
Kalpeni Island - 682 554 

The Director (Rural development).: 
Department of Rural Developi'hëht 
Administration of the Union Territory 
of Lakshadweep, Kavaraui 	682:555 

(By Advocate: Mr.S.Radhakrishnanj; 

88 	OA 905/2013 

1. 	Abdul Khacler C. 
Chekkiriyarnmada I-louse H: 
Agatti Island 	 •. 

2 	13LId'ar Jamhar '1 P 
Thekiapura House 	. 
Agatti Island 	 . .: 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

1. 	The Administrator 	. 
Administration othe UnionThritory of Lakshadweep 
Kavaratti Island - 682 555 ,. 

7. 
2 	Diicior of Panchayaths 

I3epai tmenl. of Panchayaths 
Admimstiai.ion of the Union Territory of Lakshadweep 
Kavaiatti island - 682 555 

Respondents 

Applicants 



Project Manager 
Desiccated Coconut Powder Unit 
Lakshadweep Development Corporation Limited 
Agatti, Kavaratti —682555 

The Deputy Directdr (Admn) 
Lakshadweep Developrnent Corporation 
Kavaratti - 682 555 

Village (Dweep) Panchayath 
Agatti Island represented by its 
Executive Officer - 682 553 	 . 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

Safiyullah K.C. 
Kuttiyachada House 
Kalpeni Island 

C. 
Saifulla IVI.I 
Melaillam House 
Kalpeni Island 

KunhikoyaM.V 
Mathil Valiyammada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House 
Kalpeni House 	 Applicants 

(By Advocate: Mr.K.B.Gange.sh) 

Versus 

The Administrator 
Administration of the I..riion Territory of Lakshadweep 
Kavaratti Island - 682 55 

Director of Panchayaths 
Department of Panchayths 
Administration of the Uion Territory of Lakshadweep 

• 	•• 	. '.Kavaratti Island - 682 

L*shadweep Bui1din Development Board 
• 	 Uñin Territory of Lakshadweep 

<v1äratti represented by its Secretary - 682 555 

... 	• 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidul]a 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta House 
Androth Island 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

The Administrator 
Adm inistration.of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Director of Panchayaths 
Department of Panchayaths : 
Administratjoii of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadweep 

.-Kvrattj represented by its Secretary - 682 5 55 

4 	The Technical Officer 
Lakshadweep Building Development Board 

Andioth Island - 682 554 
/ 
/ 

' I 

Applicants 



119 S 
Village (Dweep) Panchayath 
"Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power I-louse, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kàlpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer. 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
New Delhi— 110001 

2. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

'3.xecutive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 

- 	/ 

/ 



4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep• 
Kavaratti - 682 555 

Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
1nternãl Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam 1-louse 
Kalpeni Island 
Union Territory of Lakshadweep 

Mohammed lqbal KPV 
internal Inspector 
Agricultural Department, Kalpeni 
K.lrinipavavaliyamrnava House 
KaIp:eni.  Island 
UniorThrritory of Lakshadweep 



	

0 3. 	Fareeda Beegum P.V 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpeni Island 
Union Territory of Lalshadweep 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavarãtti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chernmanam Pally House 
Kalpeni 	 Applicant 

(By Advocate: Mr. l-Tariraj M.R) 

Versus 

.-1..:ionoflndia 
Rejresentcd by the Secietary to 
Government of India, 
Ministry of Home Aftairs 
New. Dlhi —110001 



The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
I)epartment of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, U'T' of Lakshadweep - 682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 20 14, 

the Tribunal delivered the following common order on March 6, 20 14:- 

ORDER 

Uoifble Mr.Justice A.K.Basheer Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been workiiig on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis for 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by V ill age/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	....he common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together. albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue oCEdlrectlon to the rcspondcnts to regulariie their suvices In the case of a 

fev oth kio have be retrenched on completion of the period of engagement, 

the praycr is for issue dircction to re-engage them 

I 
/ 	It 

/ 

9 



.., 	
23 

The short question that arises for coisideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases; the 

applicants have been engaged to work in various departments under .  the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others - 2005 K/ -IC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized, since they were admittedly engaged on casual/daily wage basis 

for .89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these  casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In 	this 	context, the learned counsel 	for the Administration has 

invited our attention to the following decisions in support of the above 

contention: - 

T1Tecre1arv, Stale of Karnataka & Others Vs. Umadevi and Others - 

• 1(2 06) 4SCC I. 

Rajasthan Vs. Dava La! - (20I1) 2 SCC 429. 



, 

- 

(2.4- 

Satya Prakash anct Others Vs. Slate of Bihar and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - 2008 10 SCC I. 

R.N.Nanjundappa Vs. T Thimmiah - (1972) 1 SCC 409. 

lee/nOn YR. Vs. State of Kerala - 2012 (1) K1-IC 397. 

State of Kerala Vs. Valsamma - 2012 KLT 294. 

Non-Panchavath Cases 

OA 212, 266, 268, 299, 325, 347 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in OA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category. of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

• ---sone cases the applicants have vaguely contended that such a process was 

in fact undergone However, in those cases also, no material has been 

placed before us in support of the above contention Similarly it is not in 

dispute th4 such engagements were not made against sanctioned posts. In 

short, this' pm ocess of casual engagement on daily wage basis for 89 days 
/ 

1* 



has been going on in the Union J'erritor' for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two day for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casuai/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directidns for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

:sio,r of regularization of the services of such irregularly appointed 

employees be considemed on merit in the light of the principles settled by 

the Apex Court in the cases in S. VNarayanappa - AiR 1967 SC 1071 

R NNanjundappa - (1972) 1 SCC 409 & B NNagarajan - (1979) 4 SCC 

507asaoetimcmcaswc 
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10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dciyanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

1. In J-farminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
reularizci1ion. Regularization is not a mode of appointment. 
When appointments in public office are required to be made, 
prOvisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made fir not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the some must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

12. 	In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for 	a• specified 	period. In 	the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concuPring with the view taken by the High 

Court held that initial appointments of the appellants were made in, gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

ote-..ofhe admitted position that 800 posts of teachers were lying vacant, 
/ 	 •\ 

the Apex Caurt expiesscd the hope that the plight of the appellants would 

also be "take.6, into account by the administration and consider the 

desirabilit' of relaxing the age-limit provided in the Rules 
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. In Nanjundappa (Supra), the Apex Court had held thus:- 

"JJthe appointment itself is in infraction of the rules or if it is in 

violation of the provisions of the Constitution, illegality cannot be 
regularized. Rat/Ication or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment Regularization cannot be said to be a 

mode of recruitment. To accede to such a proposition would be to 

introduce a new headì of appointment in defiance Ofrules or it may 

have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxity about the sad plight of many of the emIoyees 

who have continued in serViCe for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine tecbiical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

sxijlit appears that many of them have been allowed to continue Many of 

tftem  have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by thd Administration on its own by utilizing the funds avajlabjc wth it 
- eAdministration or Village (Dweep) Panchayats have 

not come out with 



any data as regards the actual requirement of employees in various 

departments under them.. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? 'fhere is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original. Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in .view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (S.upra). 

Ih the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

5pibahed this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for I emporary Status & Regularization introduced by 

the Union of india, in 0 M No 51016/86/Estt (C) dated 10 09 1993 It 

appearsthat the upkeep, maintenance and distribution of the drinking water 



to the lopal residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Person;iel & Training Casual 
Labourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayals for granting 
tempOrary status to casual labourers as per the parameters of the 
scher)e. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchayats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Pahchayats in respect of at least two third of 
the regular vacancies in Group D .which would be kept reserved for 
tlie rëgularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
service of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 

TfOrJresh recruits without considering them for the grant of temporary 
status if eligible as per the scheme 

20 	lhe Diision Bench of the 1-ugh Court while allowing the Writ 

PetitlonJfiled by the Administration noticed that another Bench of this 
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Tribunal in Original Application.sN6.1297& 218 of 1998 had rejected an 

identical relief claimed bysome other casual labourers, holding thus:- 

"We have carefully peru'sed the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep,) Panchayai of Androth/Minicoy.. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
cert,/icates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of U. T. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any eidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

in the case on hand the applicants were not employed against 
any posts sanctioned by 1'e administratio,i and that would make all 
the d(,,fjerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of dail,,v rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administrati,n could be considered 
regular. As matters s/and, the Administration of U. 7'. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are cOncerned. The anxiety of the UT Administration to 
prevent misapplication of funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench ofthe High 

.P.No.28776/200 I Still later, OA No.1008/1997 and OA 
> 

No 5J1/1998v 

decision 'rnntic 

Curt J. 

re also dismissed by a common order following the 

pd supra.. This order was also confirmed by the High 

5 164/200 1. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances; we have no 
hesiiaiion to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regulaiiza/ion) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayãt not to effect 
any appointments till• the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayai that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200i stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is faiHy conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

:Bquations of power have changed after the last Panchayat elections. Some 

ofthorders of appointments were cancelled by the succcsor Committee 

in ffke of these Panchayats More importantly, fresh engagements are 

being' made on political basis and some of the 

disengage1i4ients/retrenchrnents also have political colours 
I 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexire R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to various clauses contained in the above notitcation 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases  have invited 

our attention to various provisions contained in the. Lakshadweep 

Panchayat RegulatiQns, 1994 . and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V,Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchaat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

28, Sri N.Unnikrishnan who appears'for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as 'held in State of Tfaryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

29. The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the catego'ry of Panchayat or non-Panchayat, 

have been working on casual.basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a 'few of them have been working for 

periods ranging between 5 to 10 years There are only very few who have 

been woiking for 2-3 years or less Most of them are still continuing on the 

basis of interim orders passed in these cases 

•". 	/ 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41  June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation/IT! and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as IT!, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

- - . Those who have been engaged under one scheme or the 
other (otFiër.than those who have been engaged under the Mahatm 
Gandhi natio'nal Rural Employment Guarantee Scheme (MGNREGS 
for short), bu't.rot those who come within (a) or (b) above. 

N 
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(d) Those who come under the MGNRGS scheme 

(a) 	Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be aftOr giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to category (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS. could be disengaged 
as in their case the scheme itself was affording employment for a 
period of a. minimum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice, of two 
weeks before disengEigement. 

In respect of (c), if the scheme under which the casual 
labourers have been engaged provides for . certain conditiOns 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No,. 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorie the 

labourers group-wise as delineated in the above interimOrdér. Thereafter, 

.... several employees were sought to be disengaged. Understandably, all these 

mpoyees who faced the threat of disengagement have appioached this 

Tribunal and those Original Applications are also included in this bunch of 

cases It appears that the Administration has also sought to rely on the 
.. . .......ç 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders, are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament 01 the islanuers is unuersanuavie. 

However, going by the catena of.decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by t he Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. 	But, in our view, the Administration has to necessarily give adequate 

,nsid?àti9n to those employees who have been working on casual basis 

- ' - for more than\a decade or two: Similarly, the plight of those employees 

who ye beefl -working on casual basis for the last S to 1 0 years is also 

ecivally pi14b1eJ. These employees, in our view, are entitled to get the 
I 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecesary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

Werefrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. 1-lowever, the Administration 

shall address the issue relating to all these employees, who have been toilirg 

for years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos. 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordeis in force as on today shall remain extended till 

April4,2014. I 
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